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certain further sums from and 
out of the C<lnsolidated FuIId or 
India for the service ol ~ ftnan-
cial year 1959-60 for the purposes 
of Railways, be taken into cODai-
deration." 

The motion was adopted. 

Mr. Speaker: The question is: 

"That ClaUleS I, 2 and 3, the 
Schedule, ~ Enacting Formula 
and the Long Title stand part of 
the Bill." 

The motion was adopted. 

Cl4uaes I, 2 and 8, the Schedule, the 
Enacting Fonnul4 and the LonfI 
Titl, were added to the Bill. 

Shrl larjlvu Bam: I be. to move: 

"That the Bill be passed". 

Mr. Speaker: The question is: 

"That the Bill be passed". 

The motion was adopted. 

U ;18 lin. 

GENERAL BUDGET-GENERAL 
DISCUSSION-c01ltd. 

Mr. Speaker: The House will now 
proceed with turther general discus-
sion on the General Budget. 

Before Shri Eacharan continues his 
speech. I would like to make an ao-
nouncement. We agreed that with a 
view to complete the business for 
each day, the time taken immediately 
after the Question Hour for miscel-
laneous work will be added on to the 
rest of the day. 

Today we are starting at 12.20, and 
therefore we will continue till 5.20. 
Such time will be added «;very day so 
that the work of the day may be com-
pleted. 

8hrl 't. B. Vltlal Bao CKhammam): 
I have no objection to addlnl, but we 
mould not add on days when there.is 

.{Os (Ai) LSD-4. 

• half-hour diacusalOb OIl the Order 
Paper. 

Mr. Steaker: We shall try.. TCIIIQ 
We do not have a half-an-hour dI.Io 
CU8S1on. 

Shrl V. Eaellaru ~  Yester_ 
day I w.. speakilll about the acricul-
!lUIIl prociucerL When"e apeak 
about this. we have to underatand the 
conditions of the acricultural labowwn 
alan. They are the only section in 
the country who are Dot ~ ade-
quata and fair w-.es. 

All the industries have revised their 
wage structure according to the cost 
of Hvin, index and prodt marlin. 
but the condition of the poor agricul-
tural labourers who are producing 
food for the country has not chan,ed. 
I think the Labour Ministry also hu 
not thought of their problem. 

The industrial labourers use to eat 
all benefits. They have bonus, over-
time, fixation of their wages, pel. 
holidays, maternity benefits, machi-
nery to settle their disputes etc., but 
the agricultural labourers have DO 

such benefits. 

All the industries have revised 
their wage structure according to the 
~ of Iivin, index and profit mar-
gin, when the prices of the agricul-
tural commodities go up, the laboUJ'-
ers are paid in cash, and when the 
prices of the agricultural commo:ii-
ties come down. they are paid in 
kind. 

The Labour Ministry should und(;r-
stand the difficulties and the dispari-
ties in the wage structure of thi. 
section of the labourers also. Accord-
ing to the data published by U,e 
Directorate of Economics and S:Rtis-
tics of the Ministry of Food and 
Agriculture, the average wage rate 
of the agricultural labourer in India 
is 17. 5 annas per man, and 1(). 8 
annBs per woman. 

Mr. Speaker: The han. Member 
may speak a little more slowly and 
a little more loudly aod with conll-
dence in himself. 
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Slirl V. Eacllaran: The conditions in 
Bome of the States a.re still worse. In 
Orissa. the average wage is I!. 5 
annas per man and 7. 9 annas per 
woman. In Madhya Pradesh. it i. 
12; 8 annas per man and 7. 9 ~  

per woman. In South India as a 
.... hole. the average wage is 16.2 
annas per man and 9.8 annas per 
woman. This is very low. M.ore-
over, there is no housing scheme for 
the agricultural labourers as there 
is for the industrial labourers. The 
industrial labourers have got their 
housing schemes, and the manage-
ment also used to provide them wl'.h 
houses. So far as the agricultl'ral 
labourers are concerned. in my State. 
formerly. the landlords used to give 
lome plots of land to theso agricul-
tural labourers for construction of 
houses. When the questi0Q,. of per-
manency of tenure came uP. that 
practice has been stopped. and the 
agricultural labourers are not get-
ting any land. I hope the Labour 
Ministry and the Works, Housing and 
Supply Ministry will look into this 
problem and see that some provision 
is made for providing houses to this 
section of the labourers. 

Another point which I would like 
to deal wi th is in regard to the 
unemployment problem. The un-
employment problem is still very 
grave and large in the country. There 
are a large number of people who 
bave registered their names with the 
employment exchanges for getting 
jobs. The majo.rity of them are for 
the clerical and other supervisory 
jobs. At the same time. we find 
that the technically experienced peo-
ple are less in number. So, there 
must be adequate provision for pro-
viding' adequate facilities to train 
people according to the necessities of 
the various industries and their tech-
nical .requlreznents. 

As regards the Defence Budget. 
the country is facing threats from 
outside and requires an adequate 
number of trained men and equip-
ment for reinforcement whenever re-
quired. The Finance Minister has 

Diacu.uion 

pointed out in his speech that ha 
will apporoach tha House whenever 
an additional sanction of funds is 
required. I am sure the House will 
be ready to sanction any amount for 
the protection of our borders. 

Regarding the taxation proposals, 
have to make one observation, and. 
that is in regard to the tax on 
bicycles. This is a poor man's vehi-
cle, and as such, the burden on the 
cyclists should be .reduced. 

As regards my State, there is one 
irrigation scheme in my distrkt, 
namely the Kanhirapuzha scheme in. 
the Palghat district. This was in-
vestigated at the time of the First 
Five Year Plan itself, but it has not 
been taken up or included even in 
the Second Five Year Plan. This is 
a very useful scheme and will help-
to produce double the quantity of 
paddy produced in the district at 
present. 

There are about ten lakhs acres 
of .ingle-crop land in Kersla, which 
can be converted into douNe-l>1'Op 
land, if adequate facilities for lift 
irrigation. cheap electricity and che-
mical manures are made available. I 
request the Irrigation Ministry to 
provide large amounts for these lin 
irrigation schemes and thus help to 
poroduce as much quantity of paddy 
and other crops as possible. 

Finally. I would submit that when 
the Third Five Year Plan is being 
finalised. special consideration should 
be given to the problems of Kerala, 
namely the problem of increasing 
food production and the problem of 
unemployment. 

With these observations, support 
the taxation proposals contained in 
this Budge:. 

Mr. Speaker: I would like to an-
nounce one thin, to the House. M 
the day advances. J find that many 
hon. Members of the Opposition, 
whom I would lUte to cRll and to 
whom I would like to give opportu-
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nities are not m their seats. There 
is a growing u,ndency in the House 
to dictate to thc Speaker as to when 
he should call them. I condemn it. 

An Hon. Member: They l ~ 

forgo their Cllance. 

Mr. Speaker: Yesterday, 1 looked 
at Shri D. A. Katli's seat, and I 
wanted to call him, but he was 
not in his seat. Similarly, I 
wanted to caU Shri Vajpayee and 
many others also. He comes to me 
on the last day and then tells me, 
'Sir, I must be caUed'. 1 want to 
give opportunities to every Group 
in the debate on the Motion of Thanks 
on tile President's Address, in the 
discussIOn of the General 'Budget and 
on the Finance Bill. 1 want every 
Group to be represen:ed, of course, 
with differences in the matter of 
nwnbers, but every Group will have 
an opportunity to express its views. 
It is from that point of view that 1 
would like to call hon. Members. But 
I find '.hat thOSe hon. Members want 
to dictate to me as to when 1 should 
caU. them, at what time I should call 
them, whether before ; unch or after 
lunch whether on the first day or 
on ~ last day and so on. 1 am not 
gOing :0 show that indulgence here-
after. I find it very difficult to ad-
just. I am caUing two hon. Members 
from the Congress Party and one 
bon Member f .. om the Opposition 
and' thus 1 am trying to balance, but 
they make it impossible for me to do 
80. Therefore, no such requests bere-
afler will be entertained by me, if 
the hon. Membero do not care to be 
In their seats. 

I would like to say also one other 
thin,. Whichever hon. Member I 
caU and give an opportunity to speak, 
as soon as he speaks, feels as if he 
has no more duties to this House to 
discharge, so mucn so, that at the end 
of the day when I have reserved for 
some hon. Members to be called, I 
lind that there is no quorum. If hon. 
Members are not presen t in their 
seats after they speak, I would not 
caU them at all. It is very wron,. 
Hon. Members must appreeiate the 

eno.-mous responsibilities that they 
owe to the House and to the country 
at large. The House cannot be thin 
even in a Budget debate like this; 
I am rather surprised. I cannot but 
condemn this kind of indifference on 
the part of some hon. Members. 
There are other hon. Members who 
are continuously sitting here and who 
are not getting opportunities, but 
suddenly some hon. Member butts 
in and the marnen ~ he comes in, he 
feels that he must catch my eye; it 
is rather strange. 

Shr; Rami Reddy (Cuddapah; : 
Those who arc continuously prC3ent 
might be given more chances. 

Mr. Speaker: I shall try to give a 
chance to the hon. Member as often 
as possible. 

Now, let us proceed with the di ... 
cussioll. I would request hon. Mem-
bers to bea.-all this in mind. They 
must show greater courtesy to this 
House and be present more often. 

'" ,,"0 ,"0 ~ ~  

~~ ~~~  ~ 
it Wf Hf,o-q i ~ ~  ~ 

~~  l I l ~  >i' ~ 
~ 'fiT<IT ~ m ~ if!f!f m 
~ I ~ "¥ ~  ~ "" ~ 

"" ~~
Mr. Speaker: I have here a provi· 

slonal list of the names of five or SIX 
hon. Members whom I will call after. 
the hon. Member concludes. But It 
does not mean that ~  can . go 
away immediately. That IS my diffi-
culty. 

Shri V. P. Nay .... (Quilon): 
give out the names, that w!ll 
ab'y happen. 

u you 
inevit-

Mr. S ..... ker: What happens is 
that if I give them notice saying that 
I will call them, the others go away; 
if I do not, then these hon. Members 
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go away. It so happens that only 
.omeone sits in the Chair and the 
relt go away. 

Sbrlmati Parntbi KrisbDaa 
(Coilrtbatore): I did not go away 
........ (Interruptiom). 

'" '1'0 \lIT. fltlft: '4' 'I'R 'ImI1IF 
it ~ >f'.Ift' ~  ~~ lffiml 
I ~ (it IIm1I' ~ ~ ~ 

~ ~ l{ ~  ~~ fiI; ~ 

<fit ~  oo'IiT '1ft ~~ I  

~  ~ fw "TTli nrfi fiI; ~ ~ 
~ it ~I lfRI' 'Ii<:;'f ~ 

II ~ ~  m 'Ii\ ~ om: ~ 
'I>t fiI; ~ ~ <if'f<1T 'liT ~ ~ ~ 

1IIfT'f ~  'li'l ~ I '4' ~ l  'If ... 1 ~ 

'li'l ifOlG m"l' 'liT fiITlTff ~~ 

~ ~ iflU{ 3 ~  lI ~ ~  ~ 

{Iff.,-!!; ~  ~ Ao ~  q'fd'f'ffif it ~ 
II ~  ifi\';;r;t ~ l!'f it Ofif Ao ~ 

l ~  !f '!If 'il lIT ... it ~ ~ ~~  

~~ '1' it!fl ~  lIlfftr ~I ~ fOfOofI 

f'li' ~ ~  f'li'!fl Wlf ~ I  it ~ ~~ 

1fT{ I 3 ~ ~ l ~ '!fTfql!i' ~  

il: !f'flf ~  'liT <'f'l'T'fT 'J;'fTfR ~I 

'l'{t ~ ~~l l l \fT 'TIfT ~ I ~  'li'l 

if'fl! I ~ ~ Ao Iffi\' ~ ~ I Iflor,,"" 

'!iT ~ l  ~  ~ ~ 'li'l ~ 

m, lIf,mn i: f"l'lf ~ ~ l ~ 'liT 

lI ~ 'H'fT ~ ffTf'fi' ~I~ 'II ~~ ~ 

.m: ~ ~ """ ~I  ~  ~ ~ 
(t mq Iffi\' ~ ~ I  it 3 ~  '1>1 

~l  'fi','fl ~ iJrf'fi' ~  ~ l  ~ 

~ I ~ it ;;r[ ri 6'1 iPt 'I'R 
~ ~ 'liT Imf'IT {!Itrr ~ '3'!f 
~ I I ~~~  

1!" {If iffif 'liT ~ t f'l> f<re >f'.Ift' 
Il ~4 it itm ~ '" ~ ~ ,.;t 
acl(f'l'I 'li'l t flI; <Il ~  ~ ~ 

Dtmudon 

,,) .!lUlI l~  (fq;,):;rTifT1l) : 

~~ I ~I 

'" '1'0 1'110 ~  ~ 1l ~  
~ I ~~I ~ 

'" 'IIfT3l'1'T ~ 1IR";ft';;ff "''1ft 
~ ~ 'IIfT'l' .,.... 1!" 3 ~ m 

~ l l ~  

~ 'llfTU"I' 'lit Ill""" t 
~ ~ ~ lI ~ I l l  

~ Q;m 'If( flI; ,",,'fi' ~ ~ 

~  m ~ Ofi1f .m: ~ 
f'IIfiI«f'll!Tftr'li' furftrt ~  Il ~ 

tq;;r f'l'{m '" ~I 'llfTfll<ff ~~ ~ 'IR"l"'ft 
~  ~ ~  ~I  ~ iJ) ~ l  ~ 

~~ ~ 'II ~ <'R'l'i ;3'T;;r1 ~  

~ Ifl! I ~  f'" ~ ~ I  it ;;fTtiT '" 
mr 'ti'lf ~ '!>If ~ orrnr ~ ~  

~ '" @ J;W.11f f;;rzrr ;;r[ffT ~ I '!:{ ~ 
~ f'fi' ~I ~l I  '1' ;;it ifori!' lIf<!"I' 
AoIfT ~ ~  ~ ifV<'T !fl"l' ~ 

I ~~  lIfi!ff f'fi'lfT ~ ~ ~~ '!>If ~ 'ti'lf 

ifm ;;f't'l'r 'F $,; '1'!!; ~ I ~ ~~ 

iff'! 'liT 0lIT" Il ~ ~  ~ '1T f'fi' 

If);;Y'fT '" Of) 0IfIf ~ ~  ~ ifi f'fIf'ivr I 
l ~ ~ ~  ~ ~ . 

it'!> ~  ~ ~  ~ I ~  ~ 

il: 'I>T>:VT .. " 'I>T wrotrlf ~ W ~ I 

~ ifg<'T ~I "" ~I ~ ~ 
~ ~ ~  'IiTIf ~  ;;mIT ~ ;mit 

~I qh WifTOfl 'ti'l orrnl ~ ~ 
'1'<'fiJ ~  ~ 'IiTIf f.t;1fI;;mIT ~ ~ 

""" ~  "" ~ ~ ~ Ii' ~ 'I'tl' ~ 
fiI; ml: ~ 'liT 'filAro *"" lIT m...mt 
'fit ~  ~  !t.mI' if; ~ 1ft If{ 
~  ~ ~ I I ~ ~~ 

(m ~ ~ ~~  
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Shrl Malaaat,. (DhenkanaJ): Mr. 
Speaker, Si.r, after many many years, 

this House had the pleasure of listen-
ing to a Budget speech which did 
not set the Yamuna river on fire; and. 

tor that one should feally be 
ful to the Finance Minister. 

thank-

Before I come to the more funda-
mental aspects ot this General Bud-
get, namely, the economic background 
and the landscape that has been de-
lineated in the economic survey. I 
wou' d first invite the attention ot 
this House to two routine aspects of 
this Budget, namely. revenue and 
expenditure. 

Sir. speak in&, objec:ively the crop. 
ot indirect taxes which ~  been 
proposed is really inconsequential. 
Whatever objections might be ruised 
are merely hyperbolic. In fact, the 
Taxation Inquiry Commission had 
recommend ,d tho impositiOn ot ex-
cise duty on a number of articles like 
sewing machines. woollen textiles and 
what not. The present ~ is 
merely a lengthenin&, of this list. The 
fact has to be .remembered that as 
production grows and imports are 
restricted. the excise revenue has to 
,row; and, therefore, there will be 
the .necessity and the inescapab:e 
necessity of levy;n, excise duties on 
the various kinds of &,oods which are 
produced in this country. There can 
be no escape trom that fact. There-
fore, I do not attach much import-
ance to the various excise duties 
which have been imposed on bicycles 
etc. 

But, having said that much, I 
would like to know from the hon. 
Finance Minister, what has happened 
to the recommendations of the Taxa-
tiOn Inquiry Commission tor increas-
ing the incidence ot direct taxes and 
for imposing new direct taxes. 

Currently. there has been a ;hink-
ing in this country that thare is no 
further socopc tor direct taxation, that 
the incidence of direct taxation in 
this coun!ry is the hi&,hest. But. if 
we compare the tax-take in India 
with the tax-take in weslern coun-
tries like the U.K. and the U.S.A .• we 
will find a great difl'erence. Accord-
ing to my information, the tax-take 
in the U.K. ls of the order of 30 per 
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·cent, and in U.S.A. it is of the 
'order of 40 per cent. In 1956 the 
-tax-take in India was of the order of 
'7 per cent. And, according to a cal-
culation made by the Planning COIT.-
,mission, in 1957-58, the tax-take in 
India was of the order of 7. 6 per 
'cent. Therefore, taking that 7. 6 per 
-cent is the level of tax-take in India, 
certainly. there is further scope for 
·direct taxation. Certainly, there is 
scope for revising the incidence of 
-taxation, not only for increasing re-
sources but also to achieve the more 
fundamenta I purpose of a socialistic 
'staie, namely, to lessen the ostensible 
.disparity between man and man. 

8bri RacbllD&tb SIDCb (V aranasi) : 
Is it a comparison of the national 
income? What is that ~  

Sbri Mahanty: Tax-take. There-
fore, I am more at one with the 
Finance Minister for the crop of in-
""irect taxes he has proposed. But I 
'Would certainly like to know from 
'him in all humility what has hap-
pened to the various recommenda-
tions of the Taxation Inquiry Com-
mission so far as direct taxes a.re 
concerned. I maintain there is scope 
lor more direct taxes and there is 
no escape from it; if we want to 
plan we have to pay for it. There-
fore. while I support him so far as 
his indirect taxes ue concerned, I 
will certainly ask him to tell us what 
has happened to the direct taxes. 

There is another kind of dangerous 
fee;ing that has been gaining mo-
mentum in this country's economic 
thinking that while the urban sector 
ia already over-burdened with taxa-
tion the incidence of direct taxaUon 

~  now shift to the rural sector. 
'Therefore, in the various papers 
which are now being produced by 
the working groups of the Planning 
Commission on resources, recemmen-
dation. are made to enhance the in-
cidence of land revenue and better-
ment levy. With all respect, I sub-
mit that this moat unscientl8c and 

prejudiced thinking should be aban-
doned so that there is a balanced 
development. Accordinll to the Plan-
ning Commission's calculations, non-
agricultural production in this COlUl-
:::-;,-is growing at the rate of 7 per 
cent a year whereas agricultural pro-
ciuc!ion 13 growing at the rate of 6 

~ cent. U we have an objective 
basis in considering this incidence of 
taxation, emphasis should certainly 
shift to the u.rban sector as against 
the rural sector. 

Having said that much about re-
venue, I would like to invite the 
attention of the House to the expen-
diture side. Time and allain, this 
House has heard eloquent exhorta-
tions from the Treasury Benches for 
bringing down the non-development 
expenditure. The Finance Minister 
also reaf'flrmed this basic objective in 
his Budget speech. But what is the 
pattern that has been unfolded be-
fore us in his speech? The expendi-
ture next year is estilnated at 
Rs. 980.35 crore., Rs. 97.75 crores 
higher than the revised estimates for 
the current year. Out of this sum of 
Rs. 97.75 crores, the debt service, 
accoun t foc an increase of Rs. 9. 45 
crores more, community development 
and social services, for Rs. 27 crores 
more, corresponding credits under 
PL 460, for Rs. 15 crores more and 
ad hoc ,..ants to States to compen-
sate them for loss in their share of 
income-tax, for Rs. 28 crores more. 
Thus out of the Rs. 97.75 crores in-
crease, only Rs. 79.50 crores are  ac-
counted for. It has been !IJIid that 
the rest of ~ increase a.re spread 
over other heads of administration 
for which no explanation has been 
given in the Budget speech. This 
only indicates how in an unhibited 
way the non-development expendi-
ture has been increasing while deve-
lopment programmes are languishing 
away for lack of resources and pro-
jects like the coal and steel are being 
pruned under the plea that not 
enough resources are available. Tbe 
travesty of the situation becomes 
more evident when one takee into 
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account that while next year we are 
malting a total provision of Rs. 889 
erores for implementine the Plan, a 
total sum of Rs. 708' 9 crores is being 
spent under the civil heads for ad-
ministration purposes. The ratio 
between the development and non-
development expenditure is main-
tained at 100: 100. This is an im-
balance and a Iituation which needs 
urgent correction. 

In this context, I may remind the 
Rouse that the 1:axation Enquiry 
'Commission had made a very valu-
able recommendation to the Govern-
ment that a high level committee 
should be appointed to lay down an 
_penditure policy for the Govern-
'ment of India. It was said that the 
-Government had accepted most of 
the recommendations of the Taxation 
'Enquiry Committee. 

While it comes to the question of 
new taxes and proposing new" im-
'posts, the authority of the Commis-
Ilion is invoked. The hon. Finance 
Minister would kindly let us know 
why the Government have paid no 
"tten tion as yet to the appointment 
of a high level committee to lay 
down an expenditure policy for the 
Government, as suggested by the 
Taxation Enquiry Committee. 

come to the Defence side. 
Rs. 272' 26 erores will be spent on the 
Defence Forc... which is Rs. 28' 56 
erores higher than the ;revised esti-
mates. I do not know whethcr with 
all the disturbing developments 
which have taken place on the north-
ern frontiers this paltry increase will 
be of any avail. A-, one who is 
opposed to all kinds of militarism, 
nothing could have been a matter for 
deepcr personal iregret to me than 
this increased expenditure on our 
Defence Services. It is a tragedy un-
paralleled in the history of Ind ia 
that while we needed ever increasine 
resources for our peaceful reconstnlc ... 
tion, we had an occasion where we 
had to spend money for sterile pur-
poses like war. 

But having said that much, I should 
.lao say that the defence of this 

Dilcusdon 

country is almost defenceless. Every 
time the Prime Minister i. throwine 
his mantle of protection and sayine 
that God is in Heaven and everything 
is all right in the world. I am con-
strained to say that the defence of 
this country is absolutely dcfence-
less; the Prime Minister defends it 
on the door of the House and per-
haps God defends it outside. While 
we shall have occasion to examine 
this aspect more thoroughly in the 
course of the discussion on the De-
mands, I may perhaps say that it is 
high time that the Prime Minister 
did something about his Defence 
portfolio. The country would like to 
know why oW' Armed Forces are not 
deployed in as full a manner as one 
would have expected in the northern 
frontiers which were violated and 
subsequently ~  by the Chi-
nese. I know our Armed personnel 
are in the fittest of the mettle and if 
they had been asked to do the job, 
they would have done it. But some 
unsean hand had res!.rained them 
and allowed our borders to be man-
ned by the border forees who are 
mere stagglers. What equipment had 
they when they were attacked and 
subsequently captured by the Chi-
nese? I once again repeat that it is 
high time that something is done 
about the defence portfolio. Other-
wise, Government will have no moral 
sanction in asking the House to grant 
them ever-increasing expenditure on 
Defence. After all we are not main-
taining the Armed Forces for quel-
ling the labour strikes in cities like 
Calcutta or Jamshedpur or to sup-
press the civic disturbances in this 
country or for the purpose of orna-
mentation. The Army must have to 
do the job. For that it is necessary 
that the Prime Minister does some-
thing about the Defence portfolio 
without throwing his mantle of pro-
tection against the ~ acts ot 
omission and commission of the De-
fence Ministry .......... (lnteTTtLp-
tiona). 

Comine to the other and more im-
portant apect of the Budcet, I will 
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refer to the economic situation al 
presented in the Economic Survey 
appended to the General Budget. Un-
fortunately, this Economic Survey 
which is a well-written document, 
give" us only a bWldle of riddles 
without offering any answer to them. 
For instance, we find tile phenome-
non of price. The industrial produc-
tion has been rising at a ;rate faster 
than the previous years. In the  ten 
months of 1959, the average index of 
production was 149' 4, that is, an in-
crease of 7' 4 per cent over the cor-
responding period of the previous 
year. Similarly, agricultural p;ro-
duction has been rising and the index 
rose from 114' 6 in 1957-58 to 131 in 
1959-60. Similarly, the balance of 
payments position in 1959-60 1II8s com-
paratively much better than in the 
previous year. In spite of these ob-
vious symptoms of a healthy econo-
my, the prices and the cost of living 
index have been rising. I am sorry, 
the Economic Survey has thrown no 
light on this mysterious phenomenon. 
This only shows the low margin of 
our economy on which we are operat-
ing. I also do admit that there can 
be no solution to this except more 
production. But, Sir, it is high time 
somebody should say. why these 
prices have been rising. After all, It 
should be remembered, planning is 
not an abject surrender to certain 
chaotic economic forces. Plannin" 
after all, means controlling these 
chaotic economic forces which are 
operating in the market. 

13 lin. 

Sir, this brings me to the painful 
conclusion that thue is more anar .. 
chy, that there is more chaotic think-
ing in the Government than probably 
among the people. The fact has to 
be remembered-that is a basic fact.-
that ours is a democratic country, 
and in this country we have been 
trying to reconcile between the dic-
tates of planning and the concept of 
our democratic constitution. These 
being two irreconcilable concepts we 
ar" \;rying to arrive at a synthesis, 

and that synthesis can be brought 
aPout if we bring abou.t a psycholo-
gical atmoaphera in this .counuy 
where volWltary co-operation is forth-
coming for implementing the Plan, 
ever bigger and bigger Plans. I do 
not want that our people should build 
like the pyramid buildeI'J o.r the Fel-
laheens under the Pharoah of Egypt. 
I want that our people should build 
In their full dignity, build ever and 
ever bigger plans. 1 am not fighting 
shy of Plans. What I am insisting 
is that there should be a psychologi-
cal atmosphere for building Plans on 
a volWltary basis. Had it been a 
totalitarian country a big whip would 
have tlone the job; but, Sir, und .... 
the Constitution and the politics we 
have been practising in this country, 
there is no scope for big whips. So, 
il the big whips are eliminated. 
there should be a psychological at-
mosphere in the COWl try where the 
people will be enthused to sulfer and 
sacrifice so that the objectives are 
attained. 

For that, Sir, we have been re-
peating that the t09d prices, pricM 
of basic nee",ities like ~ 

and cloth should be brought to a 
minimum, so that the people do not 
sulfer from a sort of cynicism and 
frustration, brought about by mor .. 
production and more prices. 

What do we lind? We find that the 
policies pursued by the Government 
have worked towards a very contrary 
purpose. As I have indicated earlier, 
the wholesale price index  has risen 
in spite of increased production. For 
instanoe, production of foodgrain. In 
1958-59 and 1959-80 have reached 
all-time .. ecords. Yet the index of 
wholesale prices for food articles in 
1959 stood at 118' 2, much higher than 
in 1956 which was a lean year for all 
practical purposes. The House can 
well remember that in 1956 there 
were famines in certain parts of 
India and, yet, in 1956 the wholesale 
price ~  for foodg;rains stood at 
99. In 1959, which i. a surplus year, 
with all the increased production the 
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wholesale price index for food artic'e. 
today stands at 118.2. Of course, I 
'am not one of those who maintain 
that the free market and the traders 
are responsible fo.r all this increase 
in the price of foodgrains. The un-
Inhibited deficit financing that has 
'been going on In this country during 
the First Second Plan periods has 
really created 8 vicious situation in 
'which increased production is no 
solution until the production sirnlfl-
cantly Increases. 

But, Sir, as I aid a little earlier, 
planning does not mean surrendering 
10 certain chaotic economic forces. In 
this can text, we had thought of Stlte 
trading Iii foodgrains. Here one Is re-
minded of the .peeches that were 
delivered at the Nagpur Session of 
the Congress on State Trading in 

toodgrains. That scheme bf State 
Trading in food grains is now being 
abandoned with that painstaking 
elaborateness with which it was pro-
pounded at the Nagpur session of the 
Congress. Now. it may be t.rue 
that the Government had taken up 
State trading without much prepara-
tion. It may also be true that the 
half-hearted way in whir" State trad-
ing was given e!Tect to. resulted in 
increasing prices to deficit areas while 
the producers in surplus States did 
not get a fair price. But, if State 
trading had been a failure, it should 
have been made a success. It was a 
challenge thrown to all. 

But what do we find to_day? We 
find that the Government have now 
abjeclly surrendered to the specula-
tors who have been fighting against 
State trading. In this context, I 
'should roaliy congratulate the Swa-
·tantra Party on having won their lIrst 
round of battle against the Congress 
wi'hout lIring a single shot. Shri 
Rajagopalachari had been lighting for 
withdrawal of Sta te trading in food-
grains. Now the Party in power have 
withdrawn State trading in food-
grains, not taking into account the 
<lpL'Ilons of State Governments like 
Orissa who had insisted that they 

I )iacussion 

wanted to have State trading in food-
grains. Therefore, here Is an occasion 
tor me publicly to congratulate the 
Swatantra Party for having won their 
first round of battle. 

Shri GoraJ (Poona): The Con,re .. 
never joined the battle. 

Shrt MahaDty: I do not know. 

Acharya 
Chins. 

J[rlpalaDi: As against 

8hr1 MahaD&J: At thi. stale I do not 
wish to 'A into the various i.lues con-
nected with this as there will be 
ample opportunity provided for it in 
the course of our discussion on the 
Food Ministry's Demands.  I would 
only like to brin, to the notice of this 
House that the wh'msical manner in 
which the food portfolio of this coun-
try is being adminis'ered should 
really be changed. At least some res-
pect should be shown to public opi-
nions, to commitments and to the 
opinions of State Governments. It is 
not enough that one behaves like a 
deam roller, steam rollering over aU 
kinds of opinions, which have been 
also propounded by no Ie.. a person 
than the Prime Mini,ter himelf. 

There is also another aspect to which 
I wanted to invite the atta.,tion of the 
hon. F inance Minis cr in particular. 
It will be remembered thot thc issue 
of selective credit against foodgrains 
was one of the reasons which 1ed to 
specula' ion in foodgra:ns and which 
had all the clements of shooting up 
food prices. Therefore it was th<: de-
CIded policy of the Government to 
restrain the issue of credit by sche-
duled banks against foodgrain.. The 
R·.:serve Bank also had issued neces-
sary instructions to ensure this. But 
it will be ~  from the Economic 
Surveil that secured advanoes of sche_ 
duled banks for foodgrains in 1950 
was Rs. 4 crores higher than in 1958. 
The secured advances against food-
grains in 1959 amounted to Rs. 14.33 
crares as against Rs. 10.59 crores in 
1958. It i. perhaps needless to men-

'to 
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tlon that this increased advance 
during the busy season only help the 
speculators to hold foodgrains at a 
bar grain price and then disgorge those 
in the market at a price thal suits 
their profits. 

One may, perhaps, ask the Govern-
men t to know why advances against 
foodllrains has been on the increase; 
while it has been sought to restrict 
monetary expansion why this increas-
ed advances have been granted again-
st foodgrains. What else is this but 
indiscipl" ned, chaotic and un_co-ordi_ 
nated anarchy that has been going on 
In the name of planning in this coun-
try? 

Sir, there are many othe--.aspects to 
which I would have liked to invite thE 
attention of the House, but since you 
have already rung the bell I do not 
wish to trouble you. With these re_ 
mark., Sir, I resume my seat. 

Mr. Speaker: I gave him 24 minutes 

Shrl Mahanty: Thank you, Sir, 

Shrl A. C. Guha (Barasat): Mr. 
Speaker, Sir, this Budget had been 
characterised as a balanced and a sort 
of a Budget which has nothing much 
to en 'hu,e the people this side Or that 
side. The Budget has to be considered 
10 the light of the background of the 
Plan. That has been made clear by 
the Finance Minister him.elf and al.o 
by other speakers. 

Sir, the Second Plan started with 
.ome misgivings. There were doubts 
expressed from many quarters about 
the capacity of the country to bear 
such a -Plan, to fulfil and implement 
such a Plan. Now it can be said that 
almost the entire Plan is going to be 
fulfilled; not only in ita lInancial target 
but also in the important aspecls of 
Ita physical targets the Plan is going 
to be fulfilled. There have been many 
criticisms in this House about the 
taxation proposals and about many 
other things. But I tbink It i. inevi-

table, under the present conditions, to. 
impOSe fresh taxes almost every year. 
Some speakers precedi.'lg me have ex-, 
pressed themselves strongly against 
the imposition of some tax on some 
parts of cycles, which would add RR. 10 
to total cost of a cycle. I am sure 
that in spite ' of this tax the usc of 
cycles will go on year after ycar. 
The cycle bas gone to the remotest 
village. In every village you will find 
a cycle. If taxation is to be imposed, 
articles haVe to be selected which do 
not affect the barest necessities of' 
the poorest elements of the country. 
From that point of view, I think the ' 
articles selected for fresh taxation in 
the budget proposals can be said to-
be unexceptionable. Of course, I 
admit that there must be some indirect 
e1!ect of this tax on the cost of living 
or on certain articles, but thnt i8 
more Or less inevitable. But still, it 
can be said that the articles selected' 
do not constitute the barest minimum 
necessity of the very poor section of ' 
the country. So, from that point of 
view on the social and equity grounds, 
I do not find anything much ob-
jectionable in the items .eleckd for ' 
taxation. 

Sir, this is the last year of the 
Second Plan which we are entering, 
'<nd the atmosphere for the Third Plan 
has begun and this budget ha5 to be 
considered also in the prospects of the-
'hird Plan. The atmosphere for the 

Third Plan is quite favourable. There 
is not much doubt about the availa-
bility of funds for the Third Plan. 
I think the country can undertake a 
much bigger plan, say about Rs. 10.000-
crores or something like that. But the 
Finance Minister haa stated that the 
object of every economy is to build up-
a sort of stabillty and he has used the-
term "self-generating economy". 

13.13 hn. 

[MR. DEPUTY SPEAKER in the Chair] 

I think that should be the criterIOn 
for tbe soundness of the economy Olt 



472I General PHALGUNA 18, 1881 (SAKA) Budllet-GeMTaI 4~  
Diseuasioft 

which any country mould build Its 
future. From that point of view,  I do 
not feel confident about the soundness 
of the present economic condition of 
the country. It cannot be said lhac 
we haVe reached or that we are even 
going to reach in the near future, even 
in the Third Plan, a self-generating 
economic stale. If We look into the 
expenditure structure of the Second 
Plan, we find that we have not been 
able to provide money from revenue 
or from our earned savmgs. 

In the October, 1959, issue of the 
Journal of Industry and Trade, the 
figures in respect of the financinll of 
the plan outlay for the first four 
years-up to 31st March, 1960-have 
been published. The total outlay 
would be Rs. 3,360 crores, out of which 
the l ~  from current revenue and 
railway contribution would come to 
about Rs. 753 crores, and all else are 
unearned resources which the country 
bas not been able to earn or save. 
Out of Rs. 3,360 crores, nearabout 
Rs. 2,900 crores have come from Joans 
from the public, small savings and uu-
funded debt and miscellaneous capital 
receipts. Loans from the pubUc 
amount to Rs. 611 crores; small savi!lg5 
arnnu.,t to Rs. 289 crores and unfundea 
deDts amount to Rs. 78 crore.. Then 
there is external assistance amount'ng 
to Rs. 682 crores. Further, deflcl! 
fin'ancing amount to Rs. 1,245 cror"". 
So, out of Rs. 3.600 crores in aU, only 
about a little over Rs. 757 crores have 
been saved-the Governme::.t have 
been able to save only that much-
from the Government resources. 

This year also, a big amount has 
been lett Wlcovered in the budget, 
and that is to be covered by deficit 
financing. The Finance Minister has 
tried to assuage the anxiety of this 
House by saying that in 1958 and 1959 
Rs. 300 crores and Rs. 150 crores res_ 
pectively of treasury bills have been 
funded. That u just a financial 
trick. That does not make much ditle-
rence as regards the etlect of treasury 
bills or deficit financing on the infla_ 
tionary tendency of the coun try or on 
the Wlsoundness of the financial pooi. 

t;on of the country. By funding the 
treasury bills nothing has been gained. 
Only, I think the Government has to 
pay a higher rate of int,'rest to the 
Reserve Bank which of course will 
come back in the form of higher divi-
dend from the Reserve Bank. But 
the funding of treasury bills also 
would mean the creation of new 
mon('y. 

Practically every speake r in this 
House and also in the other House has 
touched the point of inflation and the 
rising cost of living. From tbe last 
few years-I think from the begin-
ning of the Second Plan-the,.,. capiro 
national income has not l'H • .;:n more 
than 9 to 10 per cent, but the cost 
of living has gone up more than that. 
It has gone much beyond that I 
think it will be about 18 pcr (,,_nt, 
that is, the cost of living has increased 
during these few years by 8 per cent 
more than the per capita income. I 
am not so sure about the exact figure, 
but surely the cost of living has i,,-
creased far more than the per capita 
income. Therefore, after these years 
of development, the ordinary man has 
become poorer by about 7 per cent a. 
regards his personal expenses. 

In this connection, I should reler' 
to the position of the middle clas" .. 
the low income or the fixed income 
group. They have been the harde.! 
hit amongst all the communitiL's.  1 
can u!lderstand also the difficulties of 
the rural people, but I think they h av", 
at leut got aome relief. They ~ got 
Improvement in the standard of hvlng 
though there is no improvement in. 
the standard of living of some ill rural 
lociet¥ as a whole.  I think that even 
there, the landless labourers who con-
stitute about· 25 per cent of the rural 
popUlation have not been able to 
improve their conditions much, a. 
others have bee::. able to do. But it 
Is the difficulty of the middle clas-, 
people, the low income group, :whIch 
bas not yet attracted the attention of 
the Government. Practically nothing 
baa been done to improve their lot. 

I "an Wldentllnd it the middle cIa .. ' 
Is liquidated; It ~ a parasite commu-
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-nity; it does not produce any wealth. 
-So there is every 10Cic to liquidate 
that class. But to keep it living with 
all the capacity and potentialities of 
creatin, mischief, is a da.."l,erous 
thing for any society. They can even 
now inspire the people. They have the 
intellectual capacity. They have the 
drive and the urge to undertake 
sutTering also. So, it is important for 
-the Government that they should pay 
aome attention to the middle class 
. people. When I speak about the 
middle-class people, naturally I bave 
to lpeak of the cost of livinC m 
urbaa -_ ~  have not 
been able to put any control on the 
Ase in prices. Recently in Calcutta, 
sucar was selling at Rs. 2 per seer, 
Due to proflteering in cloth, the prices 
·of cloth have cone up ,II over the 
country much beyond the cost of pro-
·duction. But who have been reaping 
-the benefits? It seems Government 
bave been quite helpless to tackle with 
these profiteers 8.'ld black-marketeer •. 
But at the same time, I find collec-
tion from income-tax excluding corw 
poration tax, has been going down 
year after year. For the last three 
years, there has been a consistent 
decline in the collection of income_ 
tax. It means there must have been 
evasion in paying income_tax on per-
60nal incomes. Otherwise, how can 
the collection of personal income-tax 
excluding corporation tax go down 
year after year? As seCn from the 
budget paper:;, for the last three or 
four years, this has been the pDsi-
tion. I feel Government should toke 
some s'eps to stop evasion and to mop 
up the profits made by profiteering 
and hoarding tactics of dishone,t busi-
nessmen. 

Coming to civil expenditure, year 
after year, We have been hearing of 
some a5!;UfanCe from Government to 
effect economy, but nothing has been 
done practically. This year, our civil 
expenditure is increasing by about 
Rs. 100 crore.. Of course, they 
will say, the recommendatIOns 01 the 
Pay Commission have to be give!l 
etrect to. That is another tlUllg 1Ifhlch 

Government mould have considered 
earlier. The increase in salary lor 
1Il0lt of the people would be about 
Rs. 5, but they will also have to pay 
lomethin& more for Provident Fund, 
the benefits of wbich will be reaped 
In future. Considerinc the inflationary 
tendency that will develop out of 
the new taxes, I do not think the om. 
cials could have benefited much out 
of the recommendations of the Pay 
Commission. Govenunent should have 
considered the question seriously 
before appointing the Commission. I 
quite understand there were demands 
from their own of'l\cials. But the 
Government should not be stam-
peded into hasty action, which can 
give no real relief to anybody. Under 
the present circumstances, I feel Gov-
ernment oft\cials cannot ,.t a much 
better deal. Whatever might have 
been the recommenda!ions of the Pay 
Commission, I do not think it would 
have helped them much, because to 
implement the recommendations, 
there should be fresh taxation a!1d 
that would have led to a rise in the 
cost of living. So, no real benefit 
could have come to the low-paid ofll-
cials under the present context. 

In 1949_50, the expenditure on civil 
administration was only Rs. 39 crores. 
In 1960-61, the budget estimate is 
Rs. 267 crores, which means a 700 per 
cent increase. I am sure the budget 
estimates of the next year win go up 
by a few crores at the end of lhe 
year. I do !lot th ink there is any 
justification for seven times increase 
in the civil expendi'ure of the Gov_ 
ernment of India during the last ten 
years. Year after year, it has ~  

increasing rapidly. 

Another thing to which I would 
draw the attention of .the House is the 
Government's recourse to ~  

system and the increase In money-
supply in the country. Every year, on 
an average, about Rs. 150 crores has 
been the increase In money-supply, 
maybe .. few crares this way or that 
",.y in any partlcullir year. GIIV-
frnlnent have been btirroWL'Ig from 
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'tile banks and that has also 'Ied 'to the 
iallalionary tendency, 

I come to another aspect of the Gov_ 
ernment .policy, viz., borrowing policy. 
"On 8 previous occasion, I Taisea this 
....,.tion in this HOUSe that Govern-
_t mould enact a legislatio:l to en-
title 1h.is 1I0use to have some control 
'oYer the borrowing power of the Gov-
_ent of Indi·a. It was th';, in ten-
':&ion of the framen of the Constitu_ 
tion-if we consider article 292-tha ~ 
an Act should be passed by this House 
10 authorise this House to have some 
ccmtrol over the 'borrowing power of 
the Government. But nothing has 
beet done. I again request the han. 
'Finance Minister to consider tne 
·matter. He may be assured that there 
would not be any difficulty in their 
'borrowing policy. Only this House 
· ... ould be taken into confidence and 
'this House should know the full impli-
,cations of the loan liabilities accruing 
'year after year. 

Apart from the internal 'Ioa:!s, therc 
is also the question of external loan" 
1 know without external assistance. 
'it is difficult or almost imp03sible for 
any under_developed country, in the 
·pre5cnt international context, to devc-
'lop economically in a rapid step, So. 
it is necessary to have some ~ 

·Ioans. But what is thl' difficultv in 
giving some authori y to this House? 
The House has accepted the policy that 
foreign loan, will have to be taken. 
But what will be the rate of interest, 
bow the loans will be repaid, etc. 
mould come before the Hause and the 
lIouse should be given some authority 
lOYer that. 

Then, the interest chorges of the 
Govemment of India are going up 
.. pidly In 1949-50, it was only Rs. 48 
ft'On!S; in 1955-56, it was Rs. 62.65 
erores, In 1960-61. it i, Rs, 148:59 
-aoreo. I think I should remind the 
1Ioase that interest is to ',be paid from 
..... C!UlTent revenue and not from the 
..,ilaI budget. So, every year almost 
• quarter of the current revenue will 
1Ine to go 'forpa)';ng interest on the 
......  'That is a tharee on the Con-

4115 (Ai) LSD-5. 
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solidated Fund of India and  any such 
charge comes within the purview of 
this House, So, 110 such commitment 
should be entered into by the Govem-
ment without the authority of this 
House. 

I have a suggestion to make about 
the cost of living. The Taril'f Com-
mission appointed in 1950-51 suggest-
ed that there should be 8 consumers' 
l'OunCi! and also, there should be R 
tribun'al to assign the prices of con-
1IUJJIer commodities. The Tariff Com_ 
mission has been constituted for a par-
ticular purpose and not for deter-
~  the fair )triCe Or economic 

price of the article produced intcr-
nally. So, a consumers' council should 
be set up by the Government to sce 
that the prices are fixed in considers. 
tion of the cost of living and also of 
internal trade and the consumer's 
'capacity to pay.  I think Government 
should ~  a consumers' council. 
accordL"e to the recommendation of 
the Tariff Commission. 

Before concluding, I would like to 
make a reference to two other things, 
One is the talk about corruption. If 
Government are convinced that there 
is no COlTuption, the leaders of Gov-
ernment should not have indulged in 
talks in Press Confere!lces and other 

~  about corruption. On [lny 

and every occasion-at least 8 dozen 
occasions I know-this has been dh-
cussed. Either you should accept the 
public demand Or you should k(!ep 
mum. I am sorry. I was not address-
ing you and through you. If they feel 
that there is no c()rrup' ion, let them 
not talk about it. But they talk so muc. 
about it and they defend them and pro-
test against it so much that the ,usplcion 
in the public mind grows more and 
marc. It is not th .. question of only 
illegal or criminal 'activities that should 
be con!<;idered in this respcet. The're 
must be some code of conduct. bec'lu<:c 
there may be something improper 
from the moral. political, social and 
ethical point of view but which m.v 
not be illegal Or criminal under the 
natutes at the country, The odmhi._ 
tration should be not only legally 
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right but also ethically and socially 
right, and that conviction should be 
produced in the mind; of tiw people. 
If the confidence in the integrity of 
the administration goes down then it 
is a bad day for democracy. 

I can say only ono lhi!lg in this 
regard, and that is that nepotism is 
rampant in the administration. There 
might haVe been some check in the 
Central Secretariat. or in the Cen-
trally controlled administration, but 
there are a number of corporations. 
autonomous bodie, a.'1d subordinate or 
attached offices on wh ich there is 
hardly any control from the Govern-
ment. There is one case of an ordi-
nary M.A. degree holder in Chemistry 
being appointed as an ecollimic ad-
viser on a high salary. Then, a pro-
fessor who was getting ,R,. 500 rer 
month in a univeBity. has been 
appoincd in some a'tached office at 
Government in a post carrying lhe 
salary of Rs. 1,400 directly. This is 
the situation that is now obtaining in 
the Government. 

Then, the All India Handicrafls Cor_ 
poration, which has a paid-up capital 
of HR. ) 0 lakhs, in the first one year 
~ l  lose on ly Hs. 3.32,000 odd, which 
means that one-third of the capital 
has been lost in the first year of its 
working, and the Government was 
good enough to re-imburse almost the 
entire amount; they said, to be exact, 
Rs. 3,22,000. The Finance Minister 
laas announced that when P . & T. is 
made a sepuate entity it would r'mtrl-
bute a certain amount on the basis 
of the capital at charge, as in 'he 
case of the Railway Board. I would 
humbly suggest that these corporations 
ahould also be turned Into commercial 
units on the same line-to contribute 
some ftxed sum on the basis of the 
amount invested. 

It has been stated that Rs. 780 crore« 
laave been invested in commercial 
concerns and commercial departments. 
Then, they have not been there only 
for two or three years. Some of them' 
have been in existence fM R ll ~  

Di.scussion 

of years. What i. the ~  froID, 
them every year? Rs. 1. 3 or"",,, 

from an investment of R •. 770 erores. 
about 1/7 per cen\. Is this th" wa, 
the Government mO!ley is being iu-
vested? About loans I have sla!ed' 
that still about Rs. 1,200 crores ~ 
uncovered, and these Rs. 770 ero ..... 
are covered as interest beariDC: 
assets. ~  means that interest-
bearing liabilities exceed by about 
Rs. 1,200 crores the interest-bearing' 
a ';sets of the Government. And these' 
Rs. 780 crores invested in commercial 
concer!ls and commercial departments 
are givinll only Rs. 1.:r crores of return' 
annually. Is this the way in which. 
tne Government money. received ORI 

loan, Is invested? How then is the in-
terest to be paidT From taxes? 

Lastly, . ....• 

Mr. Depuly-Speillter: The hODe 

Member wanted a!1 extra two Or three· 
minutes. But he has-now take!) two. 
and three minutes. 

ShrI A. C. Guha: I shall now refer 
only to the Farraka barralle. I wCNJd, 
make an appeal to the Governm .... t 
that if they have got any concern for' 
the wen-being and economic stabilit, 
of West Bengal, this question should' 
be given top priority. For, the' 
last eight years this has been under' 
cO!lsideration and examim tion and I 
expect that in the Third Plan it would: 
be taken' up and, at the earliest, ia 
tne ftrs '. year of the Third Plan 11' 
would be gi""n' eft'ect to. 

Slirl lhunjbunwaJa (Bhagalpur)c 
We coneratulate the Government far.' 
this budget. rr we go tl!rough &e. 
Economic Survey of the Governmeat., 
we find that t!rere has been 8R iII-· 
crease in production, both on agric:uJ-
tunl as well as iildustrial fronts. TIle· 
question is whether this increase' Dr-
productiOn lias been commenSUftle· 
with the money invested. taxation ~  

posed and sacrifices underJt'one by .... 
common mlln. It is paradoxical tIIat' 
on one side we say that there has W-
an Increase in prodactlOlll1llLd,l OA tIIR 
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other, we find there is inflation. or 
course, there has been an increase in 
production. The economic theory is 
that whenever there is an increase in 
production there should not be sU':h 
thing as inflation which will pinch 
the people. But we flnd that whereas 
the production has increased, on the 
other hand, inflation is rising to the 
creat inconveniences and suffering 
people at large.  I would like to "now 
the real causes of s.uch inflation. The 
stock-in-trade phrase is that in a 
developing economy there is inflation. 
I know it and I agree with this prin-
ciple. But I would say thet thl' pro-
duction is not commensurate with our 
investment, with the mon<'y which we 
have brought from outside, which we 
have realised by taxation. the sacri-
fices which we havc a.ked the pcopl" 
to undergo, and the sacrifices which 
the common people have undergone, 
parti"ularly the lower-middle class 
people; as my friend. Shri Guha, hes 
stated. All theSe things have to be 
explained by the Finance Minister. 
Merely saying that in a developing 
economy there is bound to be inflation 
and we have to undergo some sHeri-
Hces would not do. It lies on the part 
of the Finance Minister to explain to 
Us whether we have not undergonf' 
sacrifices, whether the taxes imposed 
have not reached. so far as direct taxa-
tion is concerned. saturation point. as 
has been admitted by the Finance 
Minister himself. 

Now the question that arises is 
what happens to these taxes? What 
happen. to the money which is being 
realised? There must be somethinll 
wrong somewhere.  I would give only 
one instance to compare whether 
there has been unnecessary expendi-
ture in our industrl.... or not. One 
cement factory has been established 
in Saurashtra and another in Uttar 
Pndesh. Thoulth the cost of putting 
up both the factories is the same, the 
capacity of the U.P. factory i. half 
that of the Saurashtra factory. I have 
not got the figures with me but I 
think the construction cost was R.!. 4 
erores In the case of both. But where-
u the capaclty of the Saurashtra fac-

tory is about 4 lakh tons. It IS only 2 
lakh tons in the ca." of the U.P. fac-
tory. If that can be taken as an mdex. 
we can Vf!"',V ~ll corne to the conclu-
sion that there is somethmg very very 
wrong so tar as the economy and 
efficiency of Our industries are con-
cerned. The hon. Finance Minister has 
to give a reply to this ~ l  as \0 
why it happens like that. My feelillg 
is th,t it is all due to inefficiency. and 
corruption at all levels. Just as my 
hon. frient!, Shri Guha, said, if there 
is no corruption. why should our 
leaders go ahout saying that there is 
no corruption? If there is no corrw:p-
tion le t us keep quiet. That is the 
best way. They also say that if there 
is any corruption it is not at the high-
er level, it is at the lower level. 

Shrl Radhelal Vyas <Ujjain): At 
~ sbgc it is, 

Shri Jhunjhunwa!a: say their 
contention is that fault lies at the 
lower level. When we go to the vil-
lages. when we go to the people, we 
tell them that there is so much cor-
ruptiol.l regarding control and other 
things, we go to the traders und the 
consumers teJJing tht:m, ''Why do you 
not help the Government in carrying 
out their policy of control so that you 
can be happy and the Government 
can reel satisfied 'and can proceed with 
other programmes whereby they can 
supply you ch ... per goods?" The only 
thing they say is:  "Well, what can 
we do? There is corruption every-
wherc. We cannot check it." So man:v 
dealers are indulging in black-mar-
keting. Then the consumers are also 
at times indulging in black-marketing. 
But there is nobody to take st<'ps 
against them. After great discu.sion 
we come to the conclusion that we 
cannot give a reply; We cannot face 
this challenge of theirs, namely, that 
there is no corruption. If we say that 
there is no corruption. they point out 
so many things in the Railways, in thp 
Income-Tax Department and In other 
places, Of course there is no time in 
this short speech to dilate on all those 
points end live you the instances, but 
this is the sum and substance and the 
.xperience ot us an that wherever we 
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go, the first thing they bring about 
and talk is how will this corruption 
go. I told them that in order to re-
mov .. corruption they themselves have 
to b .. trut,hful and have to bear the 
consequences for some time; then the 
corrup.tion will r.>. If the people 
begin to find h" 't with the Govern-
ment and the officials and if the officials 
tlnd !.ault with the people, corruption 
cannot go. If the high level people 
say thllt corruption is at the lower 
level and if the lower level people say 
that it is all percolating from the 
highest place, in the organisation as 
well as In Government, it cannot eo. 
The only thing that we have to talk 
when we go to our constituencies and 
other places is corruption. There is 
nothing but talk of corruplhm. They 
give so many instances showing these 
are the things. We tel'l ourselves 
helpless in helping them to remove it. 

I was telling you regarding our in-
dustrial production. As I said, if we 
have production commensurate with 
the money we spend and if we have 
mOr<' production, there cannot be so 
much infla.tion. If the result or the in-
come production is divided equally 
among all cklsses of people, that is, 
lower class, upper class and middle 
class, then even it there is intl-ation 
no body will grudge it. But what 
happens? In view of the money in-
v,,,ted and the t.xes 'mposed, I think 
production is not 50 per c .. nt. At the 
• most it can be 60 to 70 per cent. Of 
('ourse, this ~ ... J)1"'1V be a guesswork 
because we Invc no figures with us. 
The Commerce and Industry Ministry 
h1S not given us "balance-sheet of 
the money invested in the public sec-
tor 3~  has not pointed out to us that 
this j , the result which they h'lve got 
from the money invested. Then we 
can ~  the actual picture and locate 
the causes of Inflation and try to re-
move the same. But, we can only 
judge by .a few instances as to how 
money .is being wQsted at every stage. 

Just as I said, so far as the lower 
level i-concerned, they do not get 
proper distribution of the outcome or 

the income which is produced i .. the 
country. As such, when there is no 
proper distribution of the wealth 
among the people, this inflation touch-
es most and pinches most the common 
man-the poor classes. This budget, 
as has been given out to us, shows 
that there has been no tax at all this 
time and everybody seems to be hepp)' 
and that only indirect taxes are there. 

An hOD. Member: Not everybody. 

Shri Jbunjhunwala: But these in-
direct taxes are not only indirect but 
ihey are directly indirect. They d i-
rectly hit the poorest class at the 
bottom, if you will go deep into these 
things, as has been explained by pre-
vious speakers. I do not want to take 
time over It. The mein thing to wltich 
I was coming is regarding corruption. 
What step is the Government taking 
in order to stop corruption? For the 
last six months this talk is gOing on 
everywhere, even in village corners. 
Everybody knows that corruption IS 

rampant at the highest level. Whethe r 
it is true or false.  I cnnnot say. Whe-
ther what Shri Deshmukh has said' is 
right or wrong, I am not going to 9IIY; 
I do not know. But the talk is going 
On everywhert', 

Shri A. C. Guha: The talk had been 
there long before thIS. 

Shrl JhunjhuDwala: Tha t had been 
th .. re. but it has given an impetus to 
morr talk. There has been inflatIOn 
in thi. talk also. 

Mr. Deputy-Speaker: The  ringmg 
of the bell mil!ht not be drowned lJJ 

this conversaUon. 

Shrl JhUDjhuDwala: It ha. not been 
drowned. I was saying that if that is 
so I do not see any reason why we 
Rhould hesitate in appointing such a 
body which will have the confidence 
of the people. So many mach·lnerietl 
have been suggested. A tribW1al, .. 
statutory comritission etc. Th'ese pru-
po .. ls should be studied ahd som,,-
thing should be done. I do not ,;,.ant 
to go into all the del!!i1s and ~  :OUI 
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that this is practicable or that is prac-
ticable. The only thing which has 
been said by our Prime Minister 18 

that it will give a handle to others to 
say that in Indi& there is so much 
corruption. Well, why should we be 
afraid of it? It there is such" thing 
.... e should face it. We, being the dis-
ciples of Mahatma Gandhi, should be 
the first to say that there is sucll a 
thing and we want to take such and 
such steps to remove it. I understand 
that while the Constitution was being 
framed some such thing was proposed 
by our Constitutional Adviser. But it 
was not put in the Constitution. I do 
not understand what harm there is If 
tiler .. is such a tribunal. It there is Ii 
tribunal, people would be afraid that 
they would be caught. Legally, of 
course, it.is said: if there is corrup-
tion, bring the charges, go to the 
court and prove it. LegalIy it is all 
right. But 03n it be proved? At the 
same time, there should be some sort 
of propriety also, and the Ministers 
should set up traditions by their own 
conduct which the people can follow. 
It they do that, that will be a great 
check. It there is a tribunal, there 
will be some sort of check on them. 
But now, whenever it is said there is 
corruption, we are asked to bring the 
particular instance to their notice, 
then the matter is gone through, ex-
plained, and it is said nothing Is 
proved legally. ~ may satisfy us, 
this may satisfy those in authority. 
but. it will not satisfy the people at 
large. 

One point more, and that is about 
""",II-scale industries. Shri Guho 
has said that there does not appear to 
be any chance of our economy bein« 
Belf-generating. It is so. What about 
the small-scale industry? It is not 
only not self-generating, but scant 
attention has been paid to it, I do not 
think there i. any small-scale indus-
try which is being protected .«ainst 
th .. big industries; and the Govern-
ment helps It in that direction. U 
these industries are established any-
where, there is a danger of their 
being wiped away by the competltlob 
of the big industries. Another point 
b about agricultural production. 

Mr. Deputy-Speaker: When we are 
talking so much against corru.ption, 
taking more time than is due to the 
Members is also corruption I 

Shrl Jhunjhunwala: That is general-
ly no corruption, Sir, we believe 
everything should be scientillc. We 
do not believe in the cowdung and 
bullock-cart economy. We despise It. 
They do not believe in animal hU8-
ban dry . But I would say that it Is ... 
scientific that our authorities do not 
want to go deep into It and find oUI 
what port it plays in our agricultural 
production. Unless they take to that 
also side by side with their IIO-CaIled 
scientific methods.  I do not think there 
IS any hope of OUr agricultural pro-
duction going up. 

With these words I L"Ongratulate the 
Finance Minister for havlnr lIot SO 
much ovation from the public because 
of buoyancy in the market. Thb Is a 
very good Budget. 

Shri Goray: That is not scientific! 

ShrID. A. Katti (Chikodi): Thi. 
Budget IS described. as a pleasant .ur-
prise. It is indeed a plealljll! sur-
prise, but to whom? To tbOlle who 
were emotionally prepared to pay 
more by way of direct taxe .. but to 
those who were not emotionally pre-
pared, it is not a pleasant sW1>rise at 
all. The vested interest.'l, the rich 
class, the big industrialists were aU 
expecting Rome direct tax,,", but' the 
Finance Minister shocked them with 
~  pleasant surprise by making them 
pay no more. But what is the reac-
tion of the common man to this Bud-
get? Is the Budget the same plea ..... t 
surprise to him also? No, it is not a 
surprise to him, for he knoWs he is 
cursed to be hit every year by some 
sort ot indirect taxation. This year 
also he finds that his poor purse Is 
again heavily taxed. 

The common man was not emotion-
ally prepared,. he was expectin, lOIIIe 
sort of relief, but I~ is not bio lot te 
lIet any relief. That is why I think 
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the press has described the 'Budget a. 
e rich man's Budget. 

In his Budget ~ ... 'Ch, the Finance 
Ministt!J' has gIven us an account -:,t 
the progress roode so far. He tells u. 
that our economy IS making advance .. 
in ~  directions, that there i& a 
largt.· increase In our agricultural pro-
duction and that there is a marked 
rec(wcry in industrial production. He 
also says thllt the investments under-. 
taken during the Jast few ycars have 
begun to gIve results. The pieture 
that is depicted by the Finance Minis-
ter seems. to be very encouraging, but 
is t.his the true picture? This is not 
the true picture cf the situation that 
is existing today. 

The Budget is framed i,\ relution to 
the Plan. Theretore, let us see what 
these Plans have done? The First 
Plan was over long back, and the 
Second Phin is nearing completion. 
The object of the Plans is to raise the 
standard of life, is to have plenty and 
prosperity, and therefore the people 
were asked to sacrifice and sa orifice 
more. The people sacrificed, they 
paid aOthe indirect taxes without any 
grudge. Of course, there are the tax-
evaders, we must omit them. The peo-
ple have done it in the hope that their 
lot will be bettered, that they will see 
• ome better days. 

Over these two plans, hundreds of 
crores of rupees have been spent; 
over these two plans, nine years pre-
cious time has been spent; over these 
two plans a great deal of cnergy has 
been spent. But what is the result? 

The success of the Plan is to be 
judged by the results only, and what 
is the result? 

The result is, as the Finance Minis-
tcr himself has admitted, there is a 
significant rise in the cost of living; 
the result is there is food shortage; 
thc result is that there is terrillc un-
.. employment; the result is that the 
'foreign exchange position is not 8 ~

factory; the result is that there is 

degeneration in the administratiOR 
beclluse of corruption. This is the 
result. 

T"llC for example the food position. 
Th" Food Minister says that there is 
~ larg" increase in food production, 
in agricultural production. But then 
I ask him, as many other Memben 
huYe asked. why there is this infla-
tion. Food prices have gone so high 
that in the villages the people are not 
able to get b.re bread. I have seen it 
with my own (4yes. A man earns 
twelve annas per day by toilin&! 
throughout the whole day, and he has 
to maintain his wife, his children and 
himself with twelve annas per day. 
And that too, he does not get the work 
regularly every day. 

Not only the foodstuffs are costly, 
but even sugar is so costly that in my 
place J paid Rs. 2-8 for one lb. 

14 hn. 

An Hon. Member: Rs. 2-8 per Ib? 

Shrl D. A. Kattl: Yes, Rs. 2-8 per 
lb. There is black-market. There is 
no sugar available in the shops; in the 
rair price shops, no sugar is available. 
So, I had to go to the other shop 
where this sugar was sold, .and I paid 
Ro. 2-8 for one lb . 

Shrl JkaJ Raj SIn,b: That means 
Rs. 5 per seer'! 

Sbrl D. A. Kattl: Yes;Rs. 5 per seer. 
This is the type of inflation that has 
come about. When we depend for our 
food on food imports, when there is 
such an inflation, it shows clearly that 
there is no increase in food produc-
tion. The Food Minister himself bad 
said some time back that our average 
yield per acre was only one-fourth of 
a ton. where-as in other countries. it 
was more than two tons per acre. that 
is, other countries produce more than 
eight times what we produce here. 
Therefore, we should not unnecessari-
ly tell these lies. that the production 
has increased. This i. II very big lie 
rather. Unless we solve this food 
problem, we cannot make any pro-
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cres-in any direction. Durin, all 
~ ..me years, Ole time has been 
.-pent over these Plant; crores of 
nq)L'es have been spent on irrigation, 
· .... 1. with no effect. There is no in-
l ~  In production. So, there is -""in!: .balIicaJl.y wron" and unless 
we remedy that wrong, it i$ impoGsl-
ble to lOcreale food production. Now, 
1Iw F'oodMinister has taken the ...,s-
_,ibtlity at improvin, tho. position. 
W ... bave ·towalt and see. . But my 
SUll:l!estion 'would be that besides all 
;tho' '0' nth"" remedi"" which are to be 

~  Ute waste 'I3nds which are 
'iyin1! waste. which arc c"ltivlible 
.... Ill< which are lying -waste in the 
~  which come to about six 

I ~ of nr.rrs. hsV'f' to he rerlai.mf.>d. 
~  are pf'ople prepar{:d to work. 
Gmrrrnment ure not reQuired to U.lVP 
'_n anv kind of 'help'to them. ~  

.... nrcpared to . work: in every ,,11-
'la«f' 1:hf're i!' the 1and. and ~  f:'Vf>ljf 

"viDace. thrre are ~ 'people who r.::m 
.....,'aim the land. If thesp lond" Pr<' 
rr.cJaimp.d. we shaJJ 'b£: giving t.hf'm 
· .... pioyment. mod at the mnn" time, 
1110""" lands will be brouJ!hl. nnder ~ l

tivation anri there will he an addition 
to 4.hc food production. Government. 
· ... ould may" in thi" matte.. I think 
thev 11N! doine: l ~ in fhi., 
dirr<·tioll l ~  Thev 8 ~  for 
information from all the StAll"" about 
1110""" wast" land.. I think .. ,m" nf 
.... e ~ have sent this infonnation, 
",hil .. some others have not .ent II. 'IJ 
1'Jrr. But this thin/! must. b" done. fo1', 
·ClUJerwi.". It. will not be possible to 
increase food nroduction. ~ ~ "the 
'food position today. 

Again what is the position about un-
enployment? The problem of IIn-
_p!oyment is also vt>ry nerc... There 
'k educated unemployment; there is 
'also uneducated unemployment. There 
'iII open unemployment. and there is 
also hidden unemployment. And when 
1JeOple are unemployt"d. When t.hey Hr.e 
'DOt having any kind of work. the Fin-
.ucr Mini.!der is D!liking them to work 

·more. Where i. the work? If peopl!! 
'_11, 'Where is th.. work' Where can 
~ gCl and work' there is no work at 
... Il The price. have gone so high, 
..... tIIer!!'is no emPloymellt. There-

fore. we can imagine what kind of lot 
'fh,,' Ft.'opk uughl be facing. 

So far as the employment exchange. 
are concerned, the jobs which are 
given to the people are simply sold, 
I have got information about some 
such cases, where people had to pay 
Rs. 200, or Rs. 300 or Rs. 500 or 
Rs. 1000 or even Rs. 2000 for getUn, 
a job. The jobs are being sold. Thia 
i. 'he position today about unemploy-
ment. Government have failed to 
solve the problem of unemployment 
which the p1anners had promised to 
.do before nine years. Today, we find 
that even after the lapse of nine years, 
Government have not been able to 
solve this problem, with the result 
that educated people are even beg-
ging today. This is the position . 

Then comes the question of corrup-
tion. My hon. friend who spoke 
earlier has referred tD this question of 
corruphon. Corruption is rampant. 
So much corruption is there that even r-
Milo's Rome might not have had ex-
perience of it. Such wonderful 
amount of corruption is there, it is: 
there at the lowest level, at the mid-
dle level and at the top level nobody 
could say that there is no corruption, 
If instances are wanted, then I am 
prepared to point out how much cor-
ruption is going on. I have seen some 
such things. If anybody cha11enges 
that there is no corruption, then I am 
prepared to show him how corruption 
goes on. Corruption has to be con-
demned, but the tendency is that peo-
ple say that there is no corruption at 
all. It. is a bill lie again. Again, some 
'people say, responsible people from 
the other side say that the money thar 
is taken bv wav of bribery remains 
In the cou;'try only. and they ask 
'Wher!! does it go? It does not go to 
any other country. So, why should 
vou worry so much about it?', This is 
;"hal is said bv verv r"spon.ible peo-
ple. If tJhat ~ the' ca.e, why shOUld 
they punish the dacolt!.  .  .  . 

Shri MonrJI .... : Who said so? 
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811r1 D. A. KattJ: .... who rob the 
wealth of the people? What right 
have you to punish. them? . 

Shri Surend ....... th Dwivedy 
(Kendra para) : The hon. Minister 
wants to know who that responsible 
man is. 

Sbrl D. A. Kalil: I do not want to 
men tion the name. 

Sbrl MGrarjl Desai: It is a lie that 
the hon. Member is saying. That i. 
all that I would say. 

8brl D. A. Kattl: Many know who 
has said that, and even the common 
people know; it has appeared in the 
press also. I do not wish to give out 
the name. , 
AD HGn. Member: The hon. Mem-
ber does not know? 

Silri D, A. Katll: I know very well. 

This argument is very unhappy. 
Such' arguments should not be advanc-
ed. It should be condemned outright 
and downright, but that is not done. 
Purity in the administration is one 
ot the important conditions precedent 
to the successful working of demo-
cracy. If there is no purity, then 
democracy itself will be brought into 
danger. Because of this corruption, 
the very purpose of the Plan has been 
defeated; because of this corruption, 
justice is denied to the people, and 
because of this corruption, the purpose 
of the Plan has been defeated, and 
because of that, a grave situation has 
arisen now. These are the results of 
corruption. Corruption has somehow 
to be checked, it we want to have 
successful working of democracy. But 
I do not think Government will do 
anything in this matter. 

Having said so much about corrup-
tion. I would say that there is not 
only corruption in the administration, 
but there Is also arrogance.  I wou1d 
like to cite one example. During the 
r"""nt disturbances at Belgaum 'On 
aCcount of the blirdi!r dlJpute, the 

District Police Superintendent theft 
deliberately, most deliberately, ham-
mered a Member of the Assembly with. 
his boots; he tock him and he dasheel. 
him against' a tree, and when he feU 
down, he took out his shoes and be 
hammered him. And this he did most 
deliberately; and the same man is 
now defended, and the same man has 
been given the President's Medal. The 
same man who has beaten an MLA 
there has been given this medal, and: 
nobody has taken note of it. Nobody 
has said anything against it. If MLA& 
and MPs' could be beaten in i'his way ... 
then democracy will be finished. 

Sbrl Goray: He will 
award next year. 

get another 

An HuD. Member: Wu he given, 
the medal before or afterwards? 

8brl D. A. Ketti: Prior to that. Tbere· 
was so much of arrogance. and he was 
so much proud of this medal that be· 
did not care while beeting the MI.A 

Sllri Achar (Mlongalore) rose--

Mr. Deputy-Speaker: Does Sbri. 
Achar want to say something? 

Sbrt D. A. Kaltl: I am not referring 
to the merits or demerit.. of the bor-
der issue. I am simply referrinc. to· 
this isolated instance about the Dis-
trict Police Superintendent beetiDe' 
most deliberately and taking away the' 
Member of a Legislative Assembly. 

Mr. Deputy-Speaker: I must request 
the hon. Member that he should ~  

aware of the procedure that we have 
adopted. If he wanted to refer to a 
particular instance and a particular' 
officer, he ought to havn f"iven notice' 
beforehand to the Minis\pf sO t hat he· 
might. ha"" found out the facts, in 
order to enable him to reply to those' 
allegations. If" such al1egations are 
made without notice, then, certainly, 
the Minister has no opportunity to· 
find out the truth or otherwi.... of' 
those allegations, and he cannot 
answer them, !lnd if in the debate ouch 
!lJlegations remain unanswered; .at· 
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might create an incorrect impression 
upon the reader. 

Shri Braj Raj Sln,b: This was men-
tione:! on an earlier occasion. So Gov-
ernment know about it. 

Mr. Deputy-Speaker: That does not 
,ive the option to the hon. Member 
to repeat it-just because it had been 
referred to earlier and it could not 
be answered then. Perhaps the Minis-
ter al80 left it there. Now again it 
is being J'eferred to. He will have no 
opportunity of finding out what hap-
pened. 

Then again I wanted to tell one 
thing to the hon. Member. Twice or 
thrice he has used the word 'lie', say-
ing 'This is a lie' and 'That is a lie'. 
Some better word can be used. 
Though I did not rule it out, lie is 
always deliberate. Why should we 
impute motives? We can say, 'It is 
incorrect'. Instead of saying, 'This is 
a lie' and 'That is a lie'. some better 
'Word could be used. If we repeat this 
again and again, it does not give a 
,ODd taste. 

Sbrl Acb.r ro.,e-

Sbrl D. A. Kattl : This is the posi-
tion today. 

Sbrl Aebar: I would like to say a 
word. The other day also .. 

Mr. Deputy-Speaker: Unless there 
is a point of order or some personal 
.",planation to make, the hon. Mem-
ber should not be interrupted. 

Sbrl Acb.r: I have no personal ex-
planation to make. I am not concern-
ed with it. 

Mr. Deputy-Speaker: Then the hon. 
Member should not be interrupted. 

Shrl D. A. Kattl: Shri Achar shou1d 
have condemned him. Bub he has 
not. 

SIIrI ACbar: Miry I rise on a point 
of order? The hon. Member has reter-
:red to a particular individual. Of 

course, you wl're pleased to say that 
he was not right in doin, that. But 
what I would submit is that in view 
of the tact that ib is not relevant to · 
refer to such things without givinc 
notice to the Minister, that portion 
of his speech may be expunged. 

Sbrl D. A. Kattl: There is no point 
of order. 

Mr. Deputy-Speaker: Has he not· the 
right to raise a point of order? Why 
should others take objection to it? 

Sbrl S. M. Banerjee (Kanpur): You 
have already made it clear. 

Mr. Deputy-Speaker: Unless I bave 
heard him, how can I give a ruling on 
the point of order? 

Shrl Acbar: My only submission is . 
that that portion ot the speech m'y 
be expunged. 

Mr. Deputy-Speaker: Order, order. 
have heard him. I do not feel in-

clined to expunge it. I think I have · ... 
said enough about. it, and it should 
remain as it is. 

Shrl S. M. Banerjee: May I suggeat 
that the point of order rabed by the ' 
hon. Member may be expunged? 

Sbri Achar: My point of order was 
that that portion of the speech itself · 
is not in order. That portion mU5t 
be expunged from t.he proceedings of 
this House. 

Mr. Deputy-Speaker: Perhaps the· 
hon. Member did not hear the decision 
I gave viz. that there is no "eed to 
expunge it. Let it remain as it Is. I 
have done enough to remedy it. 

Sbrl D. A. Ketti: So this is the poal_ 
!jon today, and it is very serious: It 
seems the Government are not dJS-
turbed at all on account ot these· 
things and the situation prevalJlng to-
day in the country. Rather the Gov-
ernment aTe living iii all Ivory tCl'll'er · 
thihking t.hit e?erythln, ill al1 rt&tit.. 
But under the existing cil'l!UmstallCJell, 
when the common man looks to the. 
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ciscrirnina!icn that is practised against 
him, when he looks to his sufferings-
.. .ever increasing sufferings-he f"",ls 
lhat thl're is a sort of conspiracy to 
.... xploit him in the name of his well-
being. The Plan has given him no 

~  There is no guaran ~  for him 
i " the Plan that he would get his due 
share and, therefore, he is very 
.much frustrated. But again, he is ask-
ed to sacrifice. He is prepared to 

~ sacrifice. But for what and for whose 
benefit? That is the question before 
· him. In fact, there is no quest jon of 
his ~ l  anything, because he 
; himself is being sacrificed. 

Today, Government for the people 
· is more important to the people than 
Government of the peowe, and the 
• Government here today by its rule 
· have proved that they are not. a Gov-
.. ernment for all the people, but a Gov-
ernment fOr the privileged few. This 
is the feeling amongst the people. Two 
Plans have failed to give the common 
,. man any benefit. On the contrary, 
every year his sut(erings are doubled 
,and rc-doubled. 

Therefore, people are losing faith in 
• democracy. They feel (,hat in a demo-
~ era tic setaup, the common man has 
no hope. The common man is in such 
a position that there is no possibility 
· for him to get any better deal. He 
· feels that everything is done in the 
interest of the privileged class and he 
· i. simply a beast of burden. This 
feeling is growing stronger. I would 
like to warn the Government that 
if Ihis feeling continues for a long 
· Lmo, then Communist ru1e will find 
its way in. Now in Kerala, the Com-
· munists have been defeated by the 
· Congress. Congressmen think that it 
is Ii great job that they have done. 
· But. I do not think the Communists 
· have been disturbed on that account. 
· They are closely watching' the situa-
'. "nn; they are closely watehing this 
· chaos and this contusion. If our Gov-
... rnment refuse to be wise enough. if 
they refuse to change their policy, thpn 
one day they will find that the Com-
.. munists have exploited the situation 

Di3cwsion 

and we have lost our democracy. That 
will be seen . 

So in order to save democracy at 
least, the Government should be ear-
nest in their purpose. Sometimes, th" 
PrIme Minister says that in a demo-
cratic rule, progress is slow. That 
can be understood. But here it is not 
a question of the progress being slo .... 
OJ' rapid; there is no progress mad". 
In this country. things are going from 
bad to WOrse and the same deteriora-
tion is being defende:l. This is not 
a very happy slate of affairs. 

Now, I come to indirect taxation. 
Our Finance Minister has said that 
there is no scope for additional direct 
taxation and if we want to finance the 
Plan. there shou'ld inevitably be an 
increase in indirect taxation Or fre!k 
indirect taxation. This year by th" 
indirect taxes proposed, the Govern-
ment are going to get only R.. 2i 
crores. This amount would have bee. 
best collected by checking tax evasion 
or it could have been raised by liftine 
Prohibition. I do not know why th" 
suggestion to abolish Prohibition is 
opposed. In Bombav State. there is 
Prohibition I have ~  how the law 
being enforced there and its results. 
Previously, very few people used t. 
drink wine. Only men used to drink 
wine. l3ut today, women drink. men 
drink and children drink-all drink. 
The worst type of stut(. even denatur-
ed siri!, is drunk. All. these peopl" 
are drinking. That is the resu1t of 
the policy of Prohibition. 

Shrl Ramo!shwar Tautla (Sinr): 
Not all drink. 

Mr. D"putl-Speaker: If that is his 
experience, how can we stop it? 

Shrl D. A. Ratti: All are drinking. 
Government have not been able to 
check it. On the contrary, on account 
of Prohibition. it has increased and 
Government have lost revenue worth 
crores of rupees. Therefore, Prohibi-
tion should 1)., lifted. 
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Sbrl C. K. Nair (Outer Delhi): Are 
Buddhists against Prohibition? 

Sbrl D. A. Kaltl: We are most 
'Practical. We want that democracy 
:should function here successfully and 
it should not collapse here. The com-
mon man should not be massacred 
unnecessarily. But that is what we 
!lear. 

Sbri C. K. Nair: They are more 
:political than spiritual. 

Sbri D. A. Kattl: Again, the  tax on 
'salt can be re-imposed. If salt is tax-
·ed, I think people will Dot feel any 
'burden. ay taxing salt and by rem:>v-
ing Prohibition, I think Government 
'will be able to get a good deal of 
money for the purpose of implement-
ing the Plan. Instead of that, :hey 
·art' following these ways of levying 
'indirpct taxes. 

Again, foreign aid can be taken. 
'We have got nothing to say about 
'forelgn aid. Every under-developed 
·'.ountry depends upon foreign aid. So 
it can be taken, Prohibition can be 
lifted and salt taxed. Tax evasion 
,hould be checked and more taxes col-
·Iected. If these things are done, Gov-
..,mment will get sufficient money. But 
'Government sh:>uld also not be more 
"3mbitiou!\ in their Plan. 

First there was a big Plan; then. 
"th{!fC was B bigger Plan; and now we 
'ue having the biggest Plan. But ail 
these Plans have not brought any good 
'or any relief to these people. The 
'bIggest plans are also going to increase 
1he sull'ertng and not going to give 
any relief. 

If you take into consideration the 
items that have been proposed to be 
1axe:!, we can well understand that 
"here the common man a10ne is taxed 
and he alone is exposed to sull'ertng 
and the richer classes are not going 
·to be affected by these taxes. 

Ail Hon. Mem"".: They use petrOl 

'for their cars. 

Sbrl D. A, Katll: So, I strongly 

'Oppose these taxes. 
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>1T 'fit Of. T 6"';;, or;T I ~ I "'il'IT at ~ ij" 

~ ... 1 ilrf'I;'1 "tf'li lf7T ~ 6"lW.<f 

,) 'flIT ~ "If 'II"if ~  'fUi '11ft ~ I 

Mr. Deputy-Speaker: It has been 
whispered into my ears-perhaps it is 
.,,,, desire of somebody from the 
Opposition. I want to koow whether 
any of these groups that have not 
!teen represented are present here-
Sucialist, Jan Sangh and Hindu Maha-
sabha. 1 find they are n"t present'. 
When their time comes, 'they will 
have their chance. 
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~ ~ '11: (t ~ ffir \'I1IT ~ <fI 'RFif 
~ l ~~ l ~~ 

~ ~ ~I ~~~~ I 

To! ill lfI1i it 'IiT'€t ~ ~ 111 ~ 
I ~~~~  ~I  

4 ~ ~~I~~  

'1f\' ~ ~ ;;fT SlfT'f ~  ~ 1l mm 
~~ ~~l ~~~  

1Pt ffi ;jfl if ,ft ~ ~ '" qh: ;ffi 
1m '" fir; ~~ sr>m: '1ft ~ ~ 
~ I l ~ ~ 

~ lIlor'll ~ fit; m  m ~ ~ '11:. 
~ ~ ~ it ~ ~  ~ ~

~ I~I ~~~ 

~~I 

~~ ~~ I  

~~~ ~ ~ ~ I 

~~  

1ft.mr ~ ~  

lI ~ I  'Ii fit; ~ 

~  t ..... . 

~ ~ : ~ 'l'R ;u.f 
ill m ,fWR ~ ~ 'I(\' 'Il';ff ~ I 

~ ~ ~  

~ ~  11lri'li1:;n' 
-405(Ai) ~  

~~ ~ l ~lI  

~~  I 

~ ifu ~ ~ 'flIT t. m ~ ~ 
~ ~I ~~~  

'R'fifT lITIfUT ~ ~ ~ I 

Sui Morark.: (Jhunjhunu) Mr. 
Deputy-Speaker, Sir, 1 th:nk the FIn-
ance Minister deserves the congratu-
lations from all of us because In spite 
of the rise of expenditure on defence 
as well as the civil account. this is the 
ftrst year in the second Plan' period 
when the additional amount of taxa-
tion imposed is the least. 

I wish to divide my speech Into 
three parts. First of all 1 want to say 
somethiog about the rise in prices; 
secondly, 1 want to place before the 
House, some facts about defence; and 
finally I would like to say something 
about the new tax proposals. 

The main criticism &Calnst the Gov-
ernment th's time is about the rise In 
prices. The cri ticism has been that 
dellcit financing has been carried on 
and that has created inftationary con-
ditions, consequenUy raising the pricel. 
It is true that prices have risen and 
that the r :se in prices has caused hard-
ship to many people. It is also true 
that OUr economy has become so sensi-
tive now that any additional invest-
ment in any sector is bound to create 
a further rise in prices and which is 
immediately reftected therein. But 
then let us not get pan:cky and nUl 
away with this idea, but let us examine 
who is responsible for thl' rise lD 
prices. The basic facts are, we haVe 
a Plan which ha.. ftxed targets and 
\he Plan, to achieve those targets, en-
visages certain investments. If we 
curtail the investments. to that extent 
our targets lin! reduced. We are not, 
prepared for that. The Shortage Of 
foreign exchangl! baa imposed upon till 
an obligation to curtail our impo1'll, 
particularly of consumer goods. l l~ 

larly. the needs of fOreign eKchanp 
require us to augment our elCports aft« 
the export drive is there. In short, 
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the position is, there is imTeaaed in-
vestment and less supply. That is, 
more demand and less supply of goods. 
It is an elementary principle of eco-
nomics that in such conditions,. prices 
are bound to rise. The only I'emedy, 
therefore, lies in more production of 
goods at bome. It is true that the pro-
duction has increased, but if you read 
the Economic Survey, page 3, the posi-
tion would be clear. So far as the 
consumer goods are concerned, they 
have risen only by three per cen t. 
Paragraph 10 of the Economic Survey 
says as Collows: 

"Consumer goods industries as 
a group registered an increase of 
about 3 per cent. The output of 
mill-cloth was about t¥ same as 
in 1956; the offtake was distinctly 
·larger partly on account of the 
revival of export demand." 

In these consumer eoods, even in this 
three per cent., the items wh 'ch have 
registered an increase are vanaspati. 
coffee. sewing machines, electric fans, 
radio receivers, etc. But the produc-
tion of salt, sugar, tea, etc., has actu-
ally gone down. From this, it would 
be clear that really speaking the pro-
duction of those commodities which 
form part of the daily consumption of 
the people has not increased much but 
the production of other commodities. 
which are not of daily consumption 
even though they are called consumer 
goods, has no doubt increased. 

The question is, when the produc-
tion at home has not increased, at least 
not to the extent needed, when we 
have the export drive, when imports 
are not available, when investment 
oannot be curtailed, how we can cheek 
the rise in pri£es? An hon. Member 
here, . a few minutes ago said, ucon-
trois".  I think we have the experience 
of these controls. Controls presuppo8<> 
• perfect apparatus in the GOvernment. 
.,.d a certain amDunt of conscience and 
honesty' among the population. It Is 
nDtCor me to comment on either of 
these two, but Ithlnk· we do not have 
;"t that type of apparatus nor sr" we 

prepared to layout a big amount and 
create a big control machinery which 
in any case would add to the inflation_ 
ary spiral in the country. 

Now, the question is by the rise in 
price3, who benetits by and where ~ 

this rise go? The biggest rise in 
prices is registered in food articles and 
in other agricultural commodities 
which are the raw material for thl: 
industry. 70 per cent. ot OUr popula-
tion is said to depend on agriculture. 
It may be that this population does 
not get the full advantage of this rise 
in prices. The middleman is there. 
But one thing is clear, and that is. 
these producers would not sell all thal 
they produce. They would at least 
keep enough for their consumption. 
that is what they need and only the 
surplus would be marketed. To the 
extent tha t their own needs are met 
by this production they are not ,,!'reel-
ed by this increase in ~  

The MelTlb"r. opposite have been 
blaming the Government for the rL", 
in prices. I shall give .two examples 
to show how they themselves are res-
ponsible for the rise in prices and 
then they come here and blame the 
Government when the Government 
accepts their demand. You know, Sil'o 
sometime back there was a b'g agita-
tion for a rise in the prices of sugar-
cane. The GOvernment resisted the 
demand. There was a strike in the 
sugar milts. Then ultimately the GOv-
ernment accepted their demand and 
raised the price of sugarcane by three 
annas per maund. That increased price 
ot sugarcane, the industrial' raw mate-
rial, consequently increased the price 
of manufactured sugar. Both the 
indices showed a rise in prices. T<>-
day, they come and say that the GOv-
ernment is responsible and that It is 
not doing anything to check this rtse 
in prices.  I do not know how this Ii;'e 
in prices could be checked . 

Yest.,rday a leader of the Oppositioo 
party blamed the GOvernment for the 
rising expenditure on civil adminL'tra_ 
tion. 

.·r" 
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Shri M. R. KrJshaa (arimnagar--
Reserved-Sch. Castes): Leader of 
wh;ch party? 

15 Jars. 

SIlri Morarka: The leader of the 
P.s.P. He blamed the Government for 
rise in civil expenditure. If I remem-
ber correctly. it was a Member of his 
party who first demanded the appoint-
mlmt of the Pay Commission. The Pay 
Commission was appointed, it pve its 
award and its award was accepted by 
the Government. Even thou'" it is 
not satisfactory to all Members of the 
Opposition, stIlJ it has increased the 
1IV8ge bill of the Government by about 
RB. 55 crores So r cannot understand 
how hon. Members can blame the 
Government for the consequent 
increase in civil ~  

S' r, then r wan t to 'make a sugges-
tion about the index numbers. Our 
index nwnbers are now too old and 
out of date and they must be revised. 
I understand that the Ahmedabad 
index number of the workine class 
includes a certain type of rice which 
not only the workers never consume. 
but even the millowners never get. It 
is high time that these 1949-50 index 
numbers were revised and made up-
to-date. My second suggestion i. the 
index numbers must bl' r .. lnted to the 
Ye&!' w hen our Plan begins. For tba 
PUI1lOSe of comparison, the beginning 
year of every Plan must be made the 
base year. That is the only way in 
which we can get a correct idea about 
the priCe and production. 

Coming to defence, the present bud· 
get provides an iner...., of Rs. 28' 58 
crores for defence. Looking to the 
developments on the northern border, 
one cannot say that this provUion Is 
either unjustified or even excessive. 
But what surprises me Is that while 
the expenditure on the army and the 
DAvy has increased, the .,xpenditure on 
air force is reduced by Ro. 8 crores.  I 
iIIaoUld have thoUlht that, in the 

modern times, air force plays the most 
important role in the defence of any 
country. So, it surprises me how in 
the present condi tions any expenditure 
could be curtailed or economised on 
the air forre. r am sure those who 
are, responsible for the security and 
safety of our country must have taken 
due precautions here. 

Coming to the criticism against this 
Ministry, for sometime past, I think 
the Ministry has been following a 
policy of penny-wise and pound-fool-
ish. It is particular, even stingy in 
small matters in curtailing and with-
drawing some facilities enjoyed by OUr 
officers and men of the armcit forc",... .. · 
small facilities like transport for go;ng 
to their office and back, etc. No doubt 
in withdrawing such facilities, the 
Government make.1. small saving and 
they can say they have e1Tected eco-
nomy. But every such thing creates 
an irk'iome feeling In the mind of an 
officer and reduce the attraction which 
the officer has for the defence services, 
That is the reason why ou,' armed 
forces do not attract young men and 
the best talent in the country. That 
is happening on one side and on th,' 
other, there is a huge wastage and 
extravagance in big matters. 

It is a classical example of economy 
at home and extravagance abroad. 
Over-indenting. higher prices, excess 
payments, faulty deliveries, defective 
storage, lOOSe inspection, careless 
drafting of contracts, etc., are matters 
of daily routine occurring very fre-
Quently in this MinL.try. r do not 
want to say anything in my language. 
But if you permit me, r will take you 
through a few pages of the Audit 
Report presented to thL. House In 
August. 1959. On die very first page 
it says: 

"But despite repeated exhorta-
tions by successive Public Accounts 
Committees and assurances given 
by the Ministry. these provisions 
continue to be disregarded by the 
administrative authorities. Fictl· 
, tious financial adjustments intend-
ed to conceal lapse of crants or to ; 
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cover up excesses over allotmenta 
were noticed in 8 number of 
Engineer Divis:ons." 

A poor certificate, according to me! to 
the working of the Ministry, 1 do not 
wish to bother the House with small 
items. 1 would go straight to page 29, 
para 40 of this report. The heading 
is "Loss due to deterioration of stores". 
It says that camouflage nets worth 
about Rs. 73 lakh. had been rendered 
useless due to defect:ve storage. Be-
catL'e they did not store it pro-
perly, the poor country lost an amount 
of Rs. 73 lakhs. 

) coml' to another point which 
regard as a little more ~  

I ~ is dealt with in ~  13 of this 
report. This concerns a contract fot 
the supply of mechanical transport 
spares. What happened was, sometime 
in May, 1957, this Ministry contracted 
w;th a Canadian finn to purchase some 
spare parts worth about 12,63,324 ~

lar>, i.e., more than Rs. 60 lakhs. ThIs 
~  provided that the exact quan-
titk, would be adiusted later more or 
less according to the actual needs. 
After a few months, We wank>d to can-
cel orders worth about 5,73.952 dollars. 
The company naturally d;d not agree 
to this and they insisted that they 
would supply the total quantity less 
a very ,mali sum. One of the main 
reasons for entering into this contract 
was that this very firm would purchase 
fral'il us our sU!l>'US spares about 4,250 
tons at the rate of 110 dollars per ton. 
Not a single pound of th's was pur-
chased or ever taken dcl'ver,-of by 
this firm. In 1952-53, OU" .Wash·ngton 
MIssion had said that th,s firm ~ 

In the habit of quoting higher priCes. 
The Controller of Development, Vehi-
cles in the Army Headquarters said 
thai prices quoted by th',  firm ~  
fantastic and ridiculously high and In 
some eases shockingly absurd. Even 
after this, th .. order was placed on the 
firm 

8br1 Morarjl 0-1: In which year! 

8hr! M6rarka: 1t1 May, l l~7 and 
Ibt' .uppltes came In 9~  or 19119. 

Shrl D. C. Sharma (Gurdaspur): Are 
you talking of history? 

Shrl Morarka:.. 1 know what 1 am 
talking; be a little pat""n!. Don't 
provoke me to say anything. 

The Defence Ministry examined 
some of these items and the price Usts. 
'l1ley found that out of 370 items that 
they examined, in about 100 items, the 
prices quoted by this finn were about 
500 per cent. more. In the remaining 
items, the prices were about 269 per 
cent. higher. I w ill give you a few 
examples of what we ordered. My 
main grievance is that small things 
which We can easily make in this coUn-
try and which are available here were 
ordered and imported from there. 
What are those things? There is a 
small type of pin called p 'n hood hinge. 
We bought 2,000 units of this particu-
lar item. My information is that the 
total lot of 2,000 units would not cost 
morc than 50 Canadian dollars in any 
casco and the pr'ce we have paid is 
5,000 dollars. Take another example: 
ordinary canvas bags. We purchased 
370 canvas bags, the total cost of which 
should not be more than 100 dollan;. 
The price pa'd by us was 5,872 dollars. 
Then. we purchased ordinary blue 
cloth braded wire 32" long pieces, 
wh 'ch are available here. Even in 
Canada, where the standard of living 
is very high, the price is not more than 
10 cents each and, in any case the 
tolal price for the entire quantity of 
8,600 units shou!d not have been more 
than 500 dollars. The price we paid 
is 19,952 dollars. I do not want to 
tire your patience by multiplying theBe 
instances, but I can assure you that 
these are only a few illustrative exam-
ples of what is happening in th's Min-
istry. 

Mr. DePUty-Speaker: My patience 
is being tired by the moving hands tlt 
the clock, not by the ligures. 

8hrl Moratka: 1 hope you will ~ 

me a few more minutes, Sir. 

Aeha178 Krlpalaal: lie is 
some very interesting thines. 
hlin mDri time. 
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Mr. Deput7-Speaker: The learned 
Acharya has already exhausted his 
time; otherwise. 1 could give it from 
bis. 

Sbrl ~  This Ministry func-
\iQl\S largely in an area of secrecy. We 
do not get to know everything, or as 
m.uch as we would like to know about 
it. 1 will give you a very simple 
~ l  I have myself seen Japanese 
jeeps belonging to this Min"stry mov-
m, on the roads of this city as well 
as in Bombay. The name of the jeep 
is Toyota. 1 put a question to the 
Hinistry: how many jeeps have been 
p.urchased, when were they purchased, 
what is the price and so on. The IlJl.S-
wer was "(a) No jeep has been pur-
chased; (b) and (c) do not arise .... 
The driver of tbe jeep, who was in 
defence wtiform, told me that the jeep 
belonged to the Army. If only they 
had stated that this is a secret mat-
ter and they cannot give the informa-
tion, 1 can understand it, but to say 
no jeep has been purchased 

The Deput,. MIDister of DefeDce 
(Shri Ragburamalah): I do not want 
\,Q. interrupt him. but may I say this? 
If my memory i. wrong I would like 
rp.y hon. friend to correct me, but I 
tI1'nk the question was whether we 
bav.e entered into an agreement for 
~ manufacture of jeeps. 

~ Morarka: No. 

ShrI Ba(huramalah: 
friend to correct me. 

want my 

Sbrl Monro: 1 am correcting him. 
H.b memory is absolutely wrong. H.e 
IIllSwered the question only three days 
ago. The question was Whether the 
Mi.n,istry of Defence purchased any 
Japllnese jeeps and. if so, the number 
and price Bnd the reasons for purchas. 
ing these jeeps when Indian jeeps are 
available. The answer was: "(a) No 
jeep has been purchased. (b) and (c) 
Do not arise". I do not want to say 
anytJ'ting more ~  defence. 

Now I come to the third point; new 
taxes. One of the main principles for 
levying new taXL'S in a country when 
it suffers from inllationary pressure is 
tlaat you must collect the ma:,mum 
revenue at a minimum ~ If the 
collection cost is substantial then, to 
that extent, the purpooe of your levy-
ing !leW taxes is defeated. If you were 
to apply this criterion to the new taxes 
which haVe been levied, you wi!! lind 
that some of them do not satisfy this 
requirement, especi,lIy the tax on 
shoes and the  tax on art'llcial silk. 1 
do 'not say that these taxes are not 
necessary; they may b(" n ecessa ry, but 
these  taxes will y :cld a very ,mall 
revenue and, at the same time, will 
!;<msume a large part of it by woy of 
collection charges. 

Then, the Financ," Minister has im-
posed an extra excise duty on e'ectric 
motors. The Economic SUre"1I says 
that the production of electric motors 
is falling. Whatever one might say. 
the exc:se duty originally was design-
ed as an economic instrument to inhi-
bit consumption of some undesirable 
and harmful items like opium. liquor. 
tobacco and things of that nature. Even 
today these duties are bound to inhi-
bit production to some ~ They 
reduce the demand and they reduce 
the product'on at least to some extent. 
When the Economic Sure ell says that 
the production of electric motors was 
already down, I think the Finance Min-
ister should have considered more 
carefully before levying any excise 
duty on that. 

Now 1 come to the much-discussed 
subject of duty on diesel oU and 
trucks. Last year when the Finance 
M'nister imposed a duty on diesel oU 
he justified it on grounds ot revenue 
and conservation of foreign exchange. 
But wh;le the Finance Minister wants 
tl>e public to use Jess and less of diesel 
ojl, our railways, which are a Govern-
ment department. are increasing the 
consumption of diesel oil more and 
more, so much so that we are having 
more diesel locomotives and we arc 
even thinking of putting up a factory 
in this country to manutacWre them. 
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1 ran understand the revenue motive 
of the Government, but if the conser-
vation of foreign exchange is an equal-
Iv important point, surely the Finance 
Minister must prevent the railways 
from using any of this diesel 011. 

Then I come to the excise duties 
on pig iron and internal combustion 
engines and trucks. Many hon. Mem-
bers have referred to double taxation. 
In this particular case I think it is 
treble taxation. First of all, there is 
a duty on pig iron which is used for 
the manufacture of thls engine. When 
the engine is manufactured. there 
would be another 10 per cent. ad 
valorem duty on the engine and when 
this engine is assembled In the truck, 
there would be a third duty on the 
truck as a whole. This becomes still 
more ununderstandable when the Fin-
ance Minister in his budget speech has 
accepted the principle of giving abate-
ment of duty on certain articles if they 
are used as raw materials fOr the 
manufacture of other commodities. 
For example, he has levied a duty of 
Rs. 500 per ton on aluminium sheets 
and Rs. 300 per ton on aluminium 
ingots. He has stated: 

"Necessary adjustments will be 
made in the duty on circles, sheets, 
dc., when duty paid ingots are 
used in their manufadure." 

So. when duty-paid aluminium inllots 
are used for the manufacture of alu-
mJnium ~ abatement is given. 
why can't they accept the same prin-
ciple and give abatement ot this duty 
for the trucks which use the engine 
on which the duty was already paid, 
twice in the sense of havinll WIed the 
pig iron on which the duty has already 
b(-en paid? This is a point which must 
be given due consideration by the Fin-
ance Minister. 

I  w ish to concl ude with a word of 
pra ise for the Special Re-organlsatlon 
Unit In the Ministry of Finance. This 
unit has done wonderful work, and 

the few departments that this un.t has 
examined have shown very good re-:-
suits. For example, ih our Hie!> 
Commissioner's ()fflce in London they 
have reduced the expenditure by about 
36 per cent. and the sta1J by about 25 
per cent. In the Coal Controller', 
office they have reduced the staff by 
33-1/3 per cent. In other departmenta 
also they have effected economies. 
though to a smaller extent. While 
thls departmcn t has done wonderful 
work, there is one thing to which all 
these things point, and that is this that 
thN" is tremendous scope for economy 
in all the departments which have not 
yet been examined by this unit. 

Shri Sampath (Namakkal): Mr. 
Deputy-Speaker, Sir, at the outset may 
I offer my congratulations to the hon. 
Member, Shri Jhunjhunwala for his 
outspoken' speech, in which he gave 
free expression to the righteous indig-
nation which his sensitive conscience 
must have felt at the awkward p0s-
tures taken by his Ministers regarding 
the issue of corruption. In thls con-
nection I wish to state that the other 
day when the hon. Finance Minister 
was replying to the discussion on the 
Pay Commission's report. to an inter-
ruption from Shri S. M. Banerjee 
about the Deshmukh affair, he retort-
ed. "Nobody in thi. world is an angel." 
Of course, it L. a good retort as tar as 
bazaar platforms are concerned. but 
coming as it does from a responsible 
hon. MinL.ter it is very depressing and 
it makes one shudder to think of the 
future fate of the administration. 

In this connection may I also draw 
your attention to a paragraph which 
appears in the Twenty-first Report of 
the Public Accounts Committee of the 
Second Lok Sabha. It refers to action 
taken on oftlcials responsible for irre-
gularities pointed out by the PlIblic 
Accounts Committee. The paragraph 
reads: 

"In a memorandum (Appendix 
XVII) submitted to the Committee, 
the Railway Board have now stat-
ed that the punishments awarded 
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w hi&her oI!\cers were equitable 
and in conformity with lapses on 
the part or each individual. It 
was, however, brought to the 
notice of the Committee that one 
of these olllcers who had. been cen-
'-ured in January, 1958 in connec-
tion with this case was promoted 
10 a higher post within six months 
01 awarding the punishment. The 
Committee are distressed to learn 
this." 

And the country is more distressed to 
learn this. When things are deterio-
rating in this fashion, the hon. Minis-
ter should not be hypersensitive to 
any charge of corruption at varying 
levels of hi. administration. 

Before I Pl'OCeed to say something 
in detail about the Budget, I wish to 
say that the obstinate stand taken by 
our hon. Finance Minister yesterday 
regarding the issue of the strike of the 
State Bank of India employees was 
rather unfortunate. Those in power 
sbould exercise some restraint when 
they deal with such matters. 
'l'hes<> are not issue:; wherein 
persoIlal pride could be allowed to 
dominate the issues. Whatever may 
be·the other iasues al stake, the Gov-
ernment cannot with any justl1lcation 
ask the employees to withdraw their 
charter of demands. I hope the Gov-
ernment would nol continue to main-
tain this stilf stand and cause the 
clientele of the State Bank of India to 
$ulrer ultimately. 

The purpose of a modem budget is 
not mere financial accounting. It must 
result in solving of economic problems. 
It must create conditions e1 elnploy-
ment and ~  of devefopmenl. 
U is bul legitimate to expect that 
l·vcry budget should have a main aim 
or theme related to the current needs 
of our economy. The present budget, 
whicb We are discussing now, disap-
points us deeply in these aspects. This 
.budget i. keen only on pleasing the 
baron. of the sbar<' mark .. , and 
rt"fuses to take note of tbe cWTent 
: Rettd. of our ecoriomy and the 101 of 

our common people. It carries out the 
old maxim "Unto bim that bath shall 
be given." 

I do not want to weary the House 
with too many figures but I want to 
craVe the indulgence of the House to 
take into consideration the figures at. 
tbe Union revenue from indirect taxa-
tion from tbe year 1952-53, the IIrst 
year of the First Five Year Plan, to 
the present Budlet year, In 19&2-113, 
the revenue from indirect taxes was 
Rs, 258: 8 crares, At the end of the 
First Five Year Plan, that Is, in 1958-57 
it rose to Rs, 363'8 crores, Now It is 
budgeted for 1960-61 at RI. 542· a 
crores. Among this the Union excI8e 
duty alone, wbicb was practically nil 
prior to 1947-48, was Rs. 50'25 croretl 
in 1948-49. The incidence of this tax 
has gone on increasing since 1948-411, 
Now according to the present budget 
estimates it is Rs. 379' 98 crores, I ask: 
Who is to bear this beavy burden 01 
indirect taxation? It is the pathetic 
salaried middle class, working class 
and the common people living in 
villages, engaged in agriculture, who 
will bear the burden of this tax. The 
present introduction of tax on cycle 
parts, diesel oil, exposed cinemato-
graphic films, shoes and their compon-
en t parts and other engineerinc pro-
ducts will certainly alrect tbe common 
man to a very great extent. In addi-
tion to the enhanced taxation on diesel 
oil, the local sales tax levied by the 
State Governments will also add That 
will increase the cost of transport for 
the common man. Fresh taxes on 
cycle parts will deet a larle number 
of workers and middle class people and 
also the people wbo live in vill ...... 
and who bave taken to ~ use of 
cydec; in a great amount. 

Regarding the tax on exposed cine-
matographic ftlm.., I b<>g to subm'l that 
it will certainly create a crisis in the 
industry, About the South I can speak 
with some infonnation. About 40 per 
cent of the total films produced in 
India is produced in the South. Their 
foreign exchange eaming capacity Is 
considerable and is on the Increase. 
Moreover, the present estimated re-
ceipt of R •. 75 Iakbs i. a very melllft 
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estimate. It is misleading. The Chair-
man of the film chamber of commerce 
of Madras. Shri Nagi Reddy saId 
in a recent speech that according to 
l)im Rs. 1 crare will be collected from 
the South alone. But the Budget 
estimate is very meagre and mis-
If;'ading. I appeal to the hon. 
'Finance Minister to consider the 
damage that would be done to this in-
dustry which has the potentiality of 
earning foreign exchange and also of 
giving employment to thousands of 
people. I would appeal to him to see 
whether he could at least reduce the 
'rate of taxation it not totally withdraw 
it, 

Then the ten per cen t ad valorem 
duty on shoes and chappals and 15 per 
cent ad valorem duty <II component 
parts of footwear will deal a severe 
blow to the common man. Again,  I 
am afraid the estimated yield of 
Rs. 20 lakhs is vcry meagre. This is 
one side of the picture. 

On the other side, if we take the 
corporation tax and the income tax in 
1948-49, the total revenue was Rs. 158 
crores. In 1956-57 it was about 130.85 
crores. The estimate for 1960-61 is 
as. 187' 95 crores. In spite of all sorts 
of expansions and development.:; these 
direct taxes on the rich companies and 
t/le industrial magnates remain more 
or less stationary. This explains as to 
who is bearing all the crushing burden 
of the so-called development and Plans 
and who is benefited by this. I do 
Qot think that the crisp comment given 
by an ex-veteran Conj!ress leader that 
this budget can be described as an 
~I  fund raising budget for the 
Congress is an exaggerated view. My 
awn feeling i. that this budget in a 
way steals the thunder from the 
Swatantra Party, which was also 
voiced by some other han. Member 
'who preceded me. Quite righUy both 
in this House as well as in the other 
House many hon. Members have ex-
pressed their' concern on the existing 
,:r:eglonal <ilsparities in the develop-
mental activities as a result of the 
Ilve Year Plans. Unless the Govern-

ment becomes aware of the mounting, 
incUenation of the p eople at the South 
-neglected Sou-th-:md start doing 
something rc.lly and sincerely to 
countervail the ill-effects ot the two 
Five Year P.ans, there will be serious 
poli'tical repercussIons. 

Yesterday, Shri Chettiar rightly 
pointed out that it is essential that a 
scheme for the expansion of the pre-
sent Neyveli project with the present 
target of 3l million tons of lignite per 
annum to that of 6 million tons per 
annum so that a steel plant could lIP 
established in that State should be 
considered. On constant pressure from 
the people and in a legitimate enthu-
siasm the Government of Madras had 
invited some East German experts, 
who have rich experience in erecting 
and running steel plants which worl< 
with low shart furnaces using lignite. 
That this has displeased the Ministry 
of Steel. Mines end Fuel here. was 
quite evident from the tone in which 
ansWers were given the other day by 
the Minister to the Starred Ques'ion 
regarding this matter and the subse-
quent supplementaries which arose, 

This attitude is quite understandable' 
and it is quite WTong, especially when 
we hear that the are used in East 
German steel plants is of much interior 
quality compared to the Salem ore. 
We must, theretore, really give due 
consideration to this proposal and-
make everything possible to speed up 
the establishment of this plant the:r:e. 

We have lignite in Neyveli, and our 
steel requirements are increasing day 
by da:!, We have had already three 
steel plants in the north. Why not 
we launch on a steel plant project iII 
the South? What Is the reason for 
this delay? 

Even as regards the aluminium in-
dustry' We dD not quite understand the 
delay and the reluctance on the JlarI 
of the Central Government to aUow 
It to come tJp'. At IIrst, we expt\eted' 
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• bigger unit to come up in the public 
&eCtor. It was said the electric power 
available in Madras was not cheap or 
up to expectations. and therefore the 
$:heme had to be given up. Then, 
the Madras Government found them-
~I  successful in persuading some 
private individual. to start the alu-
minium industry, .hough not on the 
big scale envisaged previously, at least 
on a moderate scale. Again the ques-
tion of the cheapness of electric power 
came up. They also wanted power at 
the rate of Rs. U8, and finally it was 
agreed between the Government of 
!.ladras and the parties that power 
would be charged at the rate of Rs. 120, 
which Is the Hirakud rate. Then' 
need not have been any further hitch, 
the industry should have been started 
a year ago, but it ;s delayed. Who Is 
delaying it? 

We hear the Planning Commission 
has stepped in and it seems the Com-
mission is worried about the cheap-
ness of electric power and is taking 
to task the Madras Government for 
agreeing to supply power at such a 
cheap rate incurring loss, In fact, 
there is no loss incurred by the Gov-
ernment either. 

Such attitudes taken up by forces 
in the Planning Commission aTe quite 
common, and in the Cabinet also we 
fear there are certain forces acting in 
this manner. We feel that whenever 
some developmental scheme for the 
South comes up, there is a systematic 
aabotaging going on both in the Cabi-
net and the Planning Commission. 

With all this, one does not under-
stand the role of the Planning Com-
mission In our body politic. They seem 
to wield immense power, but they do 
not· haVe any responsibility whatso-
ever. They are accountable to none. 
'lIhe Planning Commission consists of 
men, some of whom have never faced 
an e1ectorate .,,,en In a Panchayat 
eleCtions. 

Sbri MorarJI ~  Does he mean 
fitat the Planning Comminion should 
lie elected? 

Shrl Sampath: But they seem to 
wield immense power. The role ()f 
this undemocratic body should be pro-
perly defined. 

In every Budget there is mention ot 
austerity, but how far Government is 
sincere about it is doubtful. For ex-
ample, we hear that the amount spent 
on publications, which includes cost of 
printing and paper, of all the Minis-
tries of the Government of India dur-
ing the year 1957-58 is Rs. 34,39,145 
and in I 9S8-SU, Rs. 31,85,588. This ex-
eludes the cost of the publications 
brought out by the Publications Divi-
sion and the Information and Broad-
eating Ministry. We find that very 
often in these publications costly 
foreign art paper is u9l>d. I want to 
know whom they arc trying to im-
press-certainly not the Parliament 
Members. They arE' here to ~  

In war time we had many useful 
austerity measures which are even 
now being followed by certain Govern-
ments very implicitly and faithfully. 
Even now, as far as Madras is con-
cerned, I know they stick to the method 
of economy slips which they paste 
on the used covers. But here at the 
Centre we see all sorts of waste in-
dulged in, in a very pompous man-
ner. The other day the Prime Minis-
ter admi tted in this House tha t our 
propaganda is very weak in foreign 
countries; and a·mongst ourselves we 
are wastin, a tremendous sum in 
printing all these things which are 
rarely read by any people here. 

Shrl M. R. Krishna: Even the 
Members of Parliament? 

Sbri Sampath: Yes, even. 

Lastly, I want to mention one thing. 
In the other House much has been said 
about the resignation of a Madrao 
Member  from the Investment Com-
mittee of the LIC, and in the press 
also, many reports have appeared. So 
far, the Finance MIntster has not 
sought to explain that. I would only 
request him to place the letter or re-
signation and the cauaes that led to-
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his resignation on the Table of the 
House so that we may be enlightened. 

Sbrl Radba Raman (Chandni 
'Chowk): Imposition of taxes, bowever 
innocent and necessary, are the moet 
unwelcome feature of any national 
Budget anywhere in the world. In 
.our country too, they are, by and large, 
not ;welcome. But in a democraUc 
Government, in a country where the 
t>conomy has to develop fast, the Im-
position of taxe< has to be faced with 
cheeT and grace. I therefore welcome 
·the Budget that our shrewd Finance 
Minister has placed before tbe House. 

It is a matter of gratification that he 
. ~  not think ,it proper, in the present 
.,ontext of things, to include in his 
Budget any direct ~ which is 
likely to invite much more criticism 
from the people than indirect taxes. 
Not only that. He has even taken 
~  to see that the items of taxation 
are selected from lUXUry goods, thus 
"xeluding from it' effects the large 
masses of peopJ<- who still live in 
poverty and af\" ('oncerned mostly 
with consumer goods and their prices. 
The Finance Minister is therefore 
rightly congratulated by many sec-
lions of the House, because he did not 
bring in big surprise to the country 
'as generally happens, and was ~ 
enough not to disturb the economiC 
-conditions prevailing in the country. 
I therefore cODiratulate bim on his 
'sagacity and oklI\ in dealing with tbe 
finances of the country, providing 
Iesources for the expanding economy 
and increasing expenditure by sucb 
methods as would .110t cause Ilny 
alarm or greater dissatisfaction among 

'1 h" people. 

Mr. Depat,.-8peake,r: I am afraid 
'1 his infection of r('ading speeches i. 

'preading. 

Shrl IIadha 1I.am8D: Coming to a 
discussion of details, I ilnd we are 
.often negative in our approach to prob-
lems and therefore our criticism takes 
Us ~  I should therefore like, 
.imultaneously, to make a few sugges-
.. lions, and I hope th(' Finance Minister 

and his colleague, w ill bear them in 
mind. 

Everybody admits that our country 
is faced with a situation which needs 
rapid industrialisation. Acceptln& 
the principle of the public and the pri-
vate sectors advancing hand in hand, 
it is inevitable that resources should 
be found to meet the huge expendi-
lure involved, and the Finance Minis-
ler is charged with this difficult task. 
Wherefrom can he obtain these 
resources? To my mind, they can be 
obtained either by taxation or savinga 
or borrowings or deficit financing. 

Shrl RaghuD8th Stnrh: 01' by gifts . 

Shrl Radba Raman: Well, if you 
are able to gel the Government gltbr, 
all rigbt. 

There is to my mind no other way. 
Now lei us examine the question of 
laxaLion. We find that tht' Finance 
Minister, in introducing the new 
taxes, has taken certain commodities, 
and it is admitted by most people in 
the country thai direct taxation has 
already reached the saturation point. 

Shri Bra.! Raj SIu",: No, nO. 

Shri Radba Raman: The Finance 
Minister is therefore cautious enouch 
nOI to resort to them. He baa choeen, 
in my opinion, the lesser evil of Iu-
direct taxation. It is true that there 
is no indirect taxation which does not 
touch the con"umer or t.he commOll 
man. But in th., .peeches that have 
beo:n made here, most or the criticlama 
that have been made centre round the 
taxes either on the tTansport industry 
or on sucb goods as electric moton, 
or diesel oil. Now, the question whldl 
arises here is wbether these taxes 
which haVe been proposed by the 
Finance MinisleT ar" actually harsh 011 
the consumer or they are inevitable in 
the present circumstances. It will be 
admitted that they do not directly 
touch the basic Tequirements of tile 
common man. Either the duty on 
cycle, or it i. on electric motors or OIl 
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dicst'i oil. Of course, they certainly 
indirectly rajse certain prices, as for 
instance in the case of electric motors, 
as • result of which their prices would 
rLc:;(>. In my opinion, such taxes should 
be welcome. Leaving apart the duty 
nn parts of cycles, I think that the 
taxes on motor spirit or diesel oil or 
On trucks or motor cars will only 
touch the upper classes or the richer 
classes; of courae, there miibt be a 
slight increase in the fare on motor 
transport, and that might also indirect-
ly or even directly benellt the rail-
ways, but it ceTtainly helps In raisin, 
th(' ~  

15'41 hr<. 

I SnRJ MUJ.cHAND DUBE in the Chair] 

I. therefore, think that the Finance 
Minister was right in choosinll such 
items as would brinl( him a certain 
amount of revenue without actually 
putting too much of hardship on the 
common man. 

So far as the tax on cycle parI:a t. 
concerned, the Finance Minister has 
proposed two taxes, one on the free 
wbeel and the other on the rim. It is 
his contention that a cycle takes about 
twenty years to wear out. And if 
& . 10 are levied per cycle, then it 
l'Omes to about Rs. 8 per year. I 
.omehow do not aeree with him about 
the life of the cycle. 

Shri V. P . NaJar: That comes 
only t'ight annas per year. 

10 

Sbrl Braj RaJ SlDch: In this manner 
it will be eiibt annas only per year. 
But hill contention seems to be that a 
eyeh- ~  out in ten years only. 

ShrI BacIha Raman: Anyway, even if 
it is ten years, it does not mattet-: 
a(,tuany. it is only five years. 

The Minister 01 Mines aDd 011 (Slarl 
K. D. MalavlJa)! Why not four years? 

Shri Radha Raman: Actually, I have 
not seen a cycle which can last even 
(or ten years. 

Slarl S. M. BaDerjee: I know aboul 
cycles, because cycle was my symbol 
in the last elections. 

Slarl Radba Raman: Even if • cycle 
is to be taxed to the extent of Rs. 10, 
or in other words, even i1 the price is 
to be raised by Rs. 10 per cycle, let 
me suggest that it is not merely the 
cost of the cycle which counts, but It' 
is thp maintenance that counts very 
much. In this country which i. ao 
vast, where other means of transport 
are not available, the cycle is the only 
means by which the common man can 
go about, particularly, in the rural 
areas.  I, therefore. feel that the 
Finance Minister milht reconsider 
this question. There is a great demand 
all round, and in fact. it has been 
voiced by all sections of the House, 
that this must be done, because the 
taxes on the free wheel and the rim 
are going to hard-hit th.. common 
man, particu11lrly, those who are living 
in the rural areas, and who have no 
other cheap and easy means of trans-
port except the eyele. My hon. friend 
Shri Naval Prabhakar has already 
suggested that in case the Finance 
Minister is not willing to give relief 
in both the taxes, let him consider 
at \east this much that in this year's 
budget, he may give relief either In 
respect 01 the tax on the free wh .... l 
or in respect of the tax on the rim, ao 
that only one of them would be taxed, 
and the total cost of the cycle will not 
be incr('ased, as is envisaged now, by 
RB. 10. 

The total amount of revenue expect .. 
ed from these taxes is about Ro. 23 
crores. The deftcit that remains un-
covered has still to be adjusted either 
by windfalls or b)' ..me imaginary 
gains. I am of the opinion that If only 
our tax-collecting madlinery in the 
countrY had been able to cope with 
tbe ~ l  structure and check the 
evasion and avoidance of taxation 
which prevail in the country, then the 
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Finance Minister need not have come 
to this House for this petty sum of 
as. 23 crores. It is my humble con-
tention that the realisation of revenue 
which is envisaged in the Budget can 
be greatly incre.sed, provided there is 
honesty on both sides. It is wrong to 
say that it is only the businessman or 
only the average man in the country 
who is evading or avoiding taxes. I 
have personal knowledge and I can 
say it with confidence that it is not 
merely the average citizen or the busi-
nessman who seeks to evade the taxes, 
but it is also the bureaucracy or the 
oIIIcer. who are also responsible to a 
very great extent for this evasion and 
avoidance. I, therefore, submit that 
more measures must be adopted in 
order to get the benefit of the full 
taxes for Government. , 

In this connection, I would just cite 
one instance. Every year, the Finance 
Minister comes before the House with 
his Budllet on the last day of February, 
but just fifteen days or twenty days 
before that, almost all the business-
men' corner their stocks, and they cor-
neT in such lump sum quantity that 
the amount of tax recoverable on that 
will be huge, and no body knows ex-
actly what the total amount will be. 
Actually, Government can claim tax 
that is proposed to be levied, on that 
cornered stock also. But what hap-
pens is that the businessman takes 
away the cornered stock, and it is 
hidden somewhere and sold at a much 
higher price right from the date the 
Budget is announced, and he makes a 
huge profit on the cornered stock. Gov_ 
ernment have no machinery to find out 
what stock is hidden, and to levy a 
tax on that cornered stock. If Gov-
ernment could devise some machinery 
QY which this cornered stock could be 
lot and could be taxed, then, I am 
sure ·tha t the amoun t that is proposed 
to be realised by fresh levies could be 
realised by the taxation on the ~ 

ner<>d stock. I would leave this point 
'It tIoAt. 

Coming to footwear, they were tax-
ed at 10 per cent. ad valorem pre-
viously, but now, the Finance Minister 
has envisaged that it should be 15 per 
cent ad valorem, on soles and heels 
which are made of materials other 
than lea:her or wood. There are cer· 
tain small factories here as well as 'In 
other places, where the footwear 
manufactured are of rubber, and they 
are mostly chappals. These chappuis 
will be charged this duty ad valorem 
even when they are manufactured In 
a small cottage or in a small f.actory 
where only five or ten people are 
working. Already, they are being 
charged at 10 per cent ad valorem. 
Now, will they be charged another 5 
per cent ad valorem? That point is not 
clear either from the Budget speech 
or from the other details availble. I 
think there is a just reason for these 
cottage industry people coming to the 
Finance Minister and asking him what 
he thinks about it, for a chappa! is 
only m<lTe sole with just a small strap 
over it. If you make it 5 per cenL 
more costly, there is bound to be some 
hardship on these small cottage indus-
tEY Qwners who are manufacturing this 
~ l  

I have one more point to deal with. 
There has been a lot of talk going on 
about corruption in the country. 
I have my own opinion about this 
matter. By talking day in and day 
out that there is corruption in the 
country, we have created a psycho-
logy in the country that there is too 
much ot corruption. In the first place, 
I do not deny that there is corruption 
in the country. How can it be remov-
ed? Not by constituting a Tribunal 
nor by vigilance committee. It can be 
removed by creating a psychology on 
the other side that people are honest, 
that people want to aetua.U.y livAI as 
nationalists patriols and they want to. 
build up a new nation and new· coun-
try. This corruption will certainly 
continue in an expanding econQI:IW. 
becaUSe unless production is 4 ~ 
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and compares favourably with con-
sumption, it cannot" actually be elimi-
not"d totally. 

So I humbly submit that so far as 
the talk of corruption is concerned, we 
.!ibould talk less. But so far as action 
i. concerned, I think we should do 
more. It should start with every in-
dividual. Let everybody start with a 
dean slate by himsell. If he starts 
doing that and there is a psychology 
created or an atmosphere created, I 
think there will be less corruption in 
the country than imagined or talked 
about. As I said, so far as corruption 
i., concerned, nobody denies that it 
~  and we have to face it, rather 
fight it to the end so that there is less 
corruption or no corruption in the 
l'()untry. Without that, we cannot ad-
vance as rapidly as we would like to 
udvance. But in order to meet this 
situation, in order to fight corruption, 
we have to try hard. We have to show 
'it by .. xample and by our own ~  

and integrity Tather than by sunply 
laJking about it in a )oosp way. 

In the end I congratulate the boo. 
Finance Minister on rus budget propo-

""I •. 

Sbri Braj Raj Sinrh: For this cor-
ruption? 

8hrI RacIha Raman: I have only this 
request to make, that in respect of the 
me or two items I have mentioned, he 
.... ill kindly give consideTation to the 
~  I have made. 

Sbrl Bartsb CbaDdJ'a Mathur (Pali): 
Mr. Chairman, even though I have 
.orne very strong criticism to offer, I 
Wish to mentlon_nd I mention it 
with pardonable pride--that so far as 
the foreiRn, as well as, the economic 
affairs policies of this country are con-
cerned, they aTe sound to the core. 
They are essentially sound, though, of 
course,  I have my difficulties some-
1iines about their lnterpretat.Jon, and 
most 01 the time about their imple-
mentation. 

I have referred to the foreign polley, 
particularly becau5c it also has a very 
direct effect on our economic affairs. 
This is a fact mor" particularly re-
garding th., aspect of foreign assis-
tance. If you would iust look through 
the Report of the Ministry of Finance 
you will find how almost all the coun-
tries all over the world-the USA (The 
International Bank for Reconstruction 
and Development), U.K., Canada, 
France, USSR, Czechoslovakia-have 
understOOd our policy and have fallen 
in line with Us in the development of 
this country. This definitely Is a re-
flection of the successful foreign PDI1"7' 
which we have been pursuing. 

Again, about economic poliey, it is 
absolutely obvious that this country 
has decided to embark upon as ambi-
tious a Plan within its reachable re-
sources as possible to develop agricul-
ture and parallel to it. heavy industry, 
the mechaine-making industry, and 
the small-scale industry, not ignoring 
at the same time the cottage industry 
and handicrafts. How this policy is 
being implemented has got io be taken 
into account. 

The first thing which hits everyone 
and which has been talked about, 
which is uppermost in my mind, is 
the soaring prices. It is really unfor-
tunate that we have not been able to 
arrest the rising prices. Only las! 
month even the Governor of the It.. 
serve Bank while speaking on thJ..s 
subject of economic affairs expressed 
grave concern 8 bout the risin, prices 
in the country. I think that is the 
most vital problem which faces this 
co{,ntry. We have certainly failed to 
bring about effective measures to con-
trol the soaring prices. I am not one 
Who would work only for the stabili-
sation of pTices. I definitely fee) that 
some positive steps must be taken to 
cut down price. by 25 per cent. in any 
case. I definitely feel that a compe-
tent Government should ·be able to do 
that. 

8brt Brq Raj 8b1P: That means \he 
present Govl!'l'l1ll'lent are no! COIh-
pptent. 
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Shri Barish Chandra Mathur: That 
definitely is my feeling. Some of the 
rise in prices is due to the artificial 
scarcities which have been created. 

The other day w e were talking 
about sugar prices. I say it is not 
so much the shortage of sugar as the 
",.aldistrib"tion of il thaI is re, -
ponsible for the high prices. You are 
just passing' on sugar to hands where 
it is nol wanted. Then i( passes on 
to the black market. 

Again it is incompetence. when we 
ta Ik about the scarcity of steel, while 
under our very nose in Delhi, near 
about Jumma Masjid you can find any 
amount of steel selling in the black 
market. It is because we-the 
Administration-have ~ very loose, 
have been incompetent-'and I say, 
sometimes impotent-in handling these 
problems that we have to face today 
this unhappy statc of all'airs. 

Then the Pay Commission was 
there. I think (h,' government ser-
vants would have been happier it this 
Commi3sion's Report had not been 
implemented. if the benetlts arising 
out of the Pay Commission's recom-
mendations had not be"n passed on 
to the services, if only we could havt.· 
becn able to cut down prices by 25 
per cent. They would certainly have 
been happier then. But we have 
failed 10 do anything in this respecl, 
simply becausE:' of OUT incompetence 
again. 

Takl' agriculture. They say agri-
cultural production has nol gone up. 
Why'l Because most of the efforts are 
made in the offices here. They' do 
not trickle down right into the field. 
Therdore. agricultural production has 
·not marked thaI increase which it 
ought to have. My main charge 
against the Adminislration is aboul 
'absolute incompetence and inefficiency. 
~  in the Cabinet. there is not thaI 

~  which is necessary. I do 
'feel that something must be done 
about it. 

AA regards the indireCt taxation, 
tilere Is absolutely no need for it, only 

if we could have, as a matter of fact. 
brought about the economy which is 
well within our reach. I have been 
stressing on the tloor of this Hou." all 
the timp that civil expenditure could 
be cut d own by at least 25 per cent. 
I mentioned it the other day. I feel 
absolutely reinforced in this conclu-
sion wh,m I go throullih the working 
of the SRU, to which I made a refer-
~  when we were discussing tht, 
Report of the Organisation and 
Method. Division. we could definitely 
cut down our eXDenditure by 25. per 
cent. That would llive at least as. 100 
erores ot savings. Why do you wanl 
these taxes? 

16 hrs. 

My hon. friend Shri Morarka quoted 
the Coal Commissioner's office. They 
have saved aboul 33 per cent from 
that office. I ~  a step further and 
"ay that this Coal Commissionr' "" 
office should certainly be wound IJp. 
It could be abolished. There is no 
need for it. I discussed it with certain 
people who know about the working 
of the Coal Commissioner's office. Th·, 
S.R.U. Division could not have gqo(' 
furthe:. There is enough coal in lh,· 
country: we are producing coal. What 
is the Coal Commissioner's offie'.-
doing? It is iust allotting waRo"". 
Out of 3,500 wagons which they allot 
in a particular section, 2,900 wallOns 
go only to Government account. It 
can easily be done by • small winl:. 
in the Railway. This is simple dUDI;· 
cation. The Railways give cerlain 
information to tho Coal Commission,," 
and he does the work. The Coal 
Commissioner's ofllce becomes ~  

~ centre for corruption. The .... 
is' evidently much RCOpe for economy. 

It has been mentioned that we ha",' 
not paid enough attention to agriculC 
. ture. My hon. friend Shri Masalll 
went all out to suggest that it thi,. 
·country is to be saved ali our atten'-
tion milat be paid to aJriculture." 'l 
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think, in the First Plan, in the Second 
Plan and thereafter the Government 
is quite aware of the necessity to step 
up agricultural prod..,tion. When 
Shri Masani was quoting figures he 
was only quoting exclusively what is 
being proposed for agriculture. He 
would not talk about irrigation. After 
all, the irrigation facilities are meant 
only to step up agricultural produc-
tion. So, also community develop-
ment. That is also intended tor step-
ping up agricultural productlon. He 
said that we cannot do two things 
and that we should go ahead 'lnly 
with agricultural production. It 
means, in a sense,----and he is a very 
clever orator-that he just wanted to 
carry conviction in this House by say-
ing that he is a great supporter of 
the agriculturist. But, what is at the 
bottom of all this? 'Please leave the 
industry to the private sector'. 

Shri Braj Raj Slll&'h: Yes: yes. 

Shri Harish Chandra Mathur: That 
is the crucial thing which is at the 
bottom of it. He wants that the 
entire industrial sector should be lett 
to the private sector. He said: ~  

are just only playing with Gov"'n-
ment funds'. I ShY the soundest policy 
which has been followed by this Gov-
ernment is that we have these three 
.teel plants. They are the founda-
tions of the sound economy on which 
this country should be built. I. there-
fore, feel that we lire going absolutel.v 
in, the right direction and there should 
be no keeping back from it. 

Certain hon. friends also mentioned 
about certain public enterprises.  I 
have not the least doubt that a good 
number of public enterprises have 
given an impressive and good account 
of themselves. Let us sec what the 
Hlndustan Antibiotics have done. The 
price of penicillin has gone down 
tremendously. 

. Then we have the Hinduatan 
Jlachine Tools. There we are manu-
facturing flrat-cla.. machines which 
are 80Id In thls country at much lower 
Jlt\CCII than' those which could be 

imported. Here we have got a pri-
vate car manufacturing industry. Wt .. 
have given it tariff protection all thest· 
years. But what has happened? Thl' 
cars are selling at abnormally high 
prices. But. on the other hand, ~  

you have got a public sector industry 
which is hardly 3 Or 5 years old and 
we have been able to sell these machi-
nes at competitive prices. We have 
been able to do well after the Nahan 
Factory was taken over by ~

ment. We know about the NEPA 
mill. which was in the hands of th,·, 
private sector. It has been salvaged 
and saved when it was transferred 
1.0 the public sector. 

As a matter of fact, this is just a 
ICIUIdalou. propaganda which is being 
carried on against the public sector. 
We must reali,,: th.t the public sector 
is just growing. It has its teething. 
troubles. In spite of all these troubles 
and rtifficu lties thf! public sector has 
given an impressively good account 
of itself. And. t.hl! policy which has 
heen followed hy this Government is 
absolutely sound. Of course, I must 
say that so tar as agriculture ~ con-
cerned. we have definitely Ignored' 
Hnim.1 hushanciry which i. a very 
important part. 

My hon. friend, Pandit Thakur D;. 
llhargavo has been. year in and year 
out. nn !'very occasion, stressed the' 
importance of animal husbandry. Only 
last month. when the Prime Minister 
of U.S.S.R. visited Suratgarh, a highly 
mechanised tarm. his main observa-
t;on was that he could not speak ot 
that farm without animal husbandry 
and that animal husbandry must be 
taken good care ot. I hope, Sir. those 
remarks have also been conveyed to· 
our Prime Minister and to all other 
people. It Pandit Thakur Das 
Bhargavd.'s cry in the wilderness III 

this House might not have been heard. 
I hope they would pay some aUen-
tion_nd I am mure that will be 
paid-to the observations made by 
the Russian Prime Minister. 

AD Ron. Member: They cannot 
listen unless the Ru ... lan Prime Minis--
ter speaks. 
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Shrl Barish ChaJldra Mathur: It is 
really unfortunate; but it is so. 

Now, regarding taxation proposals. 
It has been my vain attempt to re-
concile most of them but I have not 
been able to reconcile most of the 
present taxation proposals. Who has 
received these taxation proposals with 
a happy hearl? It is only big busi-
ness and it is only the Stock Exchange. 

Shri Rarhunath Slnrh: The Rail-
'ways also. 

Shrl Barish ChaJldra Mathur: What 
has happened? If you just takt: 
account ot what has been the reaction 
on this Budget of the 29th February, 
you will see this.  I have got recorded 
before me the reactions ot'the Stock 
Exchange. This is about the Bombay 
. Stock Exchange. 

"In Bombay equities lIared up 
in the post-Budget session of 
February 29, 1960 in the absence 
of any fresh imposts and closed 
with a buoyant note." 

"On March I , 1960, equities 
further advanced to record new 
peak levels after opening higher." 

In Calcutta and Madras the same 
thing is repeated, because it was clear 
· that the  tax effort could have been in 
Co very d ,ffprcnt direction, and they 
were all prepared and a climate had 
been created.  I do not know whether 
it is really the triumph of the Swa-
tantra lobbying which has consciously 
or unconsciously led us into this state 
· of affairs. 

Shrl Braj Raj Sinrh: Congres.-
:Swatantra axis. 

Shrl. 118f1sh ChaJldra Mathur: 
stout'y oppose that. (Interruption). 
We can look for ourselves very well 
.and we speak more frankly than the 
· others. I definitely teel that its impact 
i> there and it is only big business 
.that has received it well. 

Let us examine the taxation ~ 

'posals and see if a different effort 
,.,ould not have been made. I do not 

know why rayon had been lett out. 
Everybody expected some tax on it. 
lt is certainly not a commodity which 
is used by the poorer cIa ... e. of 
people. 

I would say that if the hon. Finance 
Minister wanted even Rs. 50 crores--
not these Rs. 23 crores-he could have 
easily got this Rs. 20 crores if he IUId 
taken over the distribution of paper 
and sugar. By cutting out the middle-
man who is creating al\ the nuisance 
and trouble and who is bringing thIs 
acministr>tion into contempt---even if 
he had mopped up the middlemen's 
prollt on these two commodities 
only-he would have been able to get 
Rs. 25 crores at least. Tha', is my 
submission . 

Mr. Chairman: The hon. Member 
should now conclude. 

Shri Ha.lsh Chandra Mathur: May 
I know if I can have 5 minutes more' 

Mr. Chairman: He may have two 
·,ninutes. 

Shri Barish Chandra Mathur: I can 
suggest any number, if I am satisfied. 
ThIs country has never hesitated to 
contribute for the development of the 
country, for furthering the cause of 
the Plan. But. let us realise that. 

Here I have a leallet about the 
Ambar Charkha from which I am 
quoting. Whom are you taxing now? 
They say that twenty crores of peo.,le 
live on less than eight annas a day. 
It Is these twenty crores of people 
who live on less than eight annas Ii 
day that you are taxing. Why cannot 
we tax in a different manner? 

Shrl Morar,. Desai: Which of th-e;,;. 
taxes will be paid by them? 

Shri Barish Chandra Mathur: ,",e 
burden ot all these taxes will tall Ol 
them. The tax on diesel will tm! till 
them. the tax on transpbrt will filii 
On them, the  tax on agriculture wm 
tall on them and the tax on cycle!! 



will tall on them .... (lnterruptionB.) 

~ l w,Dr,IlrJI Peal: ~  I lI!Ik, Sir, 
l! a mall Iivjng on ~  annas wage, 
~ l  . iJ:t b"antp<>rt busejl? ... (Inter-
n<pti<m,8.) . . 

An B.Dn. Member: He has to. 

Shri ~  D.u: How can he? 

l ~ ~  Mathar: 18 
it the contention of tne hon. Minister 
that these twenty crores ot people a·r.e 
static? ' 

Shri MDrarji Df!S8I: There Is no 
twenty crores, in the first insta'1-ce. 

Shrl Barish Chandra Mathnr: I do 
not know. These arc made available 
to Parliament Members through the 
Parliamentary information office and 
through your own Notice Office. I do 
not know if I can use these figures .... 
(lnterrupt,ioos). Whatever it may, is 
it not a fact that the present pro-
posals are only hitting those people 
who are of Rs. 300-and-below-income-
group. In the First Plan,  a definite 
policy statement was made that there 
would be a common production pro-
gramme which includes cycles also. 
They mention the various steps which 
must be taken to step up the cycle 
industry, and especially the smaller 
men in that industry. It necessary, 
they say,  a cess should be levied on 
large_scale units. h is n.ot on the 
large-scale units that the ~  

is levied; it is on all the 
u,tlits, on units uselJlblina: 
even 5.000 cycles. Even such units 
have g.ot to pay all this. It you are not 
to give anY .uPport to 'm,a!ler unitJ, 
I do not knI)W what tor' l;h.,.e policy 
atJterQ.ents IlOntJined in Pl.n. I and II 
are _to 

Shri J . R. D. ~  J"rQf. D. R. GadJil, 
Shri It-C. Mahilldra, Shrf D. N. Mitra, 
Col. B. H. Zaidi-I W.ould not like to 
say anythln, against him and a l.ot hail 
been said 1n this House. There l8 
every capitalist. What are they sup.. 
pOsed to do? They are supposed to re-
present the eConoinic interests .of the 
C.oUntry. Are they Identical with thOSe 
ot the capitalist group only? Now, we 
have also gO,t the regi.onal branches 
where the regional in'terests are to be 
i-epresented. I will read out the names 
for the eastern area: Shrl B. M. Birla, 
Dr. Bimala CJ:lum Law, Shri D. N. 
Mitra, Shri B. P. Singh R.oy and Mr. 
J . D. K . Brown. All these  peoPle are 
residents .of Calcutta. Dol understand 
that the whole of the eastern reglonlB 
represented by these tew people in 
Calcutta? Is this top-m.ost institution 
10 be constituted like that? It defi-
nitely influences in a very great 
measure our fiscal and monetary 
policies, I wish that it is reconstitut-
ed, 

Mr. Chairman: The hon. Member's 
time is up. 

S,hrl H;>,lsb Chandr!' Ma,tbur: I am 
afraid I have quite a tew points to 
inake b\l,t I than" y.ou t9.r the time you 
have given me and reswne my seat. 

Sbri V. P. Nayar: Mr. Chairman 
Sir, Yesterday, while the Finance Min-
later was replying to the debate In 
the Rajya Sabha, he referred to us, 
colnmUhists, as many-faced people. 
Probably he had the picture ot Lord 
Brahma, the tour-faced God and crea-
tor. He l'eferred \0 us as the pers.ons 
responslble tor creating high prices In 
this country. I was not surprised to 
read his remarks in the Press beca uae 
I aiD or the view, I have beeiI ana 
Itlll am of the vlaw titat of all the 
l'Iriance Mlnlaten we liave had aince 
Independence, there Is nobody interior 
to the preeent J'Jnanee Mirilstet in his 
understanding or either econOlnlc or 
1Ina'ne1al mattei'll. Ileel, Sir, Itrongl;. 
that tile earuer' he Is ihlbltltuted tll'e 
better It will be tor our country'a 
eu-. 

-. . ~~~  ... 
~ JR l1li m... ,10 .. 
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[Shri V. P . Nayar] 

nader with some senae, an amuina 
degree of suppression of truth, a com-
placency which is not warranted and 
also a self-praise which I think only 
Shri Morarji Desal is capable of. To 
the FiAance Minuter everything seems 
to be sound. There is increase in pro-
duction both industrial and agricul-
tural, the stock markets are buoyant 
and foreign loans are likely to come 
more and more to our rescue. But, 
having heard the Finance Minister and 
read all the literature, on the budget, 
we cannot sit idle. We must also try 
to realise what are the actual facts 
which face us, and in this we have 
tile help of many publications which 
the Government haVe given tv us. , 
We had set to ourselves in the 
Second Five Year Plan only a very 
modest target of raising the national 
income by 25 per cent. Where do we 
stand now? What is the actual attain-
ment of this target in the first four 
years? In the first four years of the 
Plan with only one more year now to 
go, what have We achieved? It I may 
be permitted, Sir, to give some ligures, 
in the first four years our natJonal in-
come has increased only by 10 per 
cenL I am not quoting these ligures 
from the original sources themselves 
because I may not have the time to 
quote them. So, the per capita in-
come has risen during this time only 
from lb. 273 to lb. 290; that is, less 
than 6 per cent, and even in the re-
port it is said that these figures are 
not indicative of the actual situation 
because there has been 8 rise in popu-
latiOn which was not considered at 
that time. Therefore, when We have 
spent lb. 4,500 crores or lb. 4,800 
crores and when We have set to our-
selve. only a very modest target of 
211 per cent increase, the P'i,nance 
Kinister comes and says that every-
thing is in a happy situation and we 
.need not worry ahout anything. 

Compare this With the progress re-
corded in some of the other coun-
. tries which may not 'have such a 
\planJ ... d economy lilt OUri. Ceylon in 

the same period had .. per cent, 
Australia 4.7 per cent, Austria 8 per 
cent, Canada 8.1 per cent, West 
Germany 4.1 per cent, Israel 1&.9 per-
cent, Japan 1.1 per cent ell, if they 
like, China 10 per cent in 1959-80 a. 
against the previous year, against our 
own 2.3 per cent. Sir, 1 am asking, 
the Finance )(inJster whether he is 
satisfied with the rate of progress of 
2.3 per cent lut year. It he is satis-
fled, I have no criticism to offer. 

What,is . the poesible advantages to> 
the people on account of such increase 
in production as' in an expanding eco-
nomy about which much i. talked off 
I heard my hon. friend, Shri Jlorarka 
alao agreeing with what the Finance 
Minister said yesterday in the other 
House.  I would very much wish my 
young friend, who is not here, to gOo 
back to the university and study eco-
nomks once again before propounding. 
theories on price rise. The Gov-
ernment claims that We are marching 
fast towards a socialist pattern. What 
are the ligures which the Finance 
Minister himself has given us through 
his publications? The wholesale 
price index of all commodities ha. 
risen from 91.5 in 1955 to 116 in 9 ~ 

that is over 17 per cenL The con-
sumer price Index jumps from 96 
in 1955 to over 120 in 1959, that Is, 
over 20 per cent. Industrial profits 
also go up. I am sorry I cannot give 
the ligures because the figures given 
In the publications are actuallY for 
the period prior to 1957 and we do 
not have the latest figures for the rise 
in industrial profits. But in the 
matter of real wages, Sir, 1 ftnd from 
the figures supplied by the Director 
ef the Bureau under the Ministry of 
Labour and Employment that lD 1915 
it stood at 113, in 1958 It came down 
to 107, in 1957 it went ItJll further 
down to 195 and, I am ,told that In 
1959 it will be only 100 calculated In 
terms of 1939-40. 

Therefore, with all the ineresse''!b 
production with all the increase tn 
profits, with all the buoyancy In Stock , . 

. ... .. , . ~  
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market, with everything in a 80Wld 
. condition, what we lind is that 'the 
vut numbers of our workers get real 
wag"" equivalent to what they were 
getting in 1939-40. Yet, the FinBDC" 
lIlnlster would have us believe that 
evel"7thing is all right here. 

Then take the case of the polici ... 
pursued by tile Government durin, 
all these periods. I heard many criti-
cisms about the taxation. At the com-
mencement of the Plan, the direct 
taxes amounted to Rs. 127 crores, 
while at that time, the indirect taxes 
were only Rs. 231 crores. Ever since 
that year, the direct taxes have al-
most remained stationary. For exam-
ple, last year, in 1957-58, the direct 
'.axe, had rioen only up to R •. 153'36 
crores while indirect taxes had jump-
ed up to Rs. 462'18 crores, the in-
crease i. almost 100 per cent. Even 
then the Finance Minister said yester-
day in the other House that direct 
taxes have reached the saturation 
point and that it is no longer possible 
to have any more by way of direct 
taxation with an expanding economy. 

Shri Morarjl Desai: May I say that 
it ;s again a misrepresentation? I 
Dever said that it has reached satura-
tion point. I said "they are high". 

Shrl V. P. Nayar: He has said that 
we cannot raise more money by that. 
I have read his speech and I thought 
I Wlderstood his English alao. He says 
that indirect taxes are 8 'must' in an 
expanding economy. But should We 
be taxed like this? It has been 100 
per cent more in the course of the 
Jut five yeal'lL 

It 1s alao significant that by about 
the same time, the industrial profits 
have risen by 30 per cent according to 
the figures supplied by Government. 
110 per· cent of the taxes levied, 88 
was reported by the Tyagi Conunls-
slon, are in arrears. The hon. Fin-
~  has only to go through 
,that report· to find out how We caD 
·raioe more money by direct laXatiOA. 
11 is not possible 'Or me within my 

limited time to gi"e him all the pain • 
from that report 

The figures of Government turt.ber 
.how little difference between tax 
revenue and non-tax revenue despite 
a fut expanding public .ector. They 
are in the 88lIIe proportion. Even 
now the proportion between the tax 
revenue and non-lax revenue con-
tinues to be as it wu in the year 
1950-51, though during the last eight 
to nine years we have had several 
projects in the public .ector. I am 
1I0t giving the break-up, beeallM ] 
8m running against time. Now-
would the bOD. Minister be kind 
enough to hear me? 

An Bon. Member: He is hearin, 
you. 

ShrI V. P. Nayar: He i. not heaT-
ing me. I want him to be 8 little more 
serious. The second Plan was 8gains' 
a total outlay of RlI. 4,800 crore. and 
the additional taxes already collected 
against a reduced outlay comes to 
about Rs. 975 crores, when the direct 
'-"eo have been more or less station-
ary. 

There is another point also which 
has been worryJng U8 all these years. 
That is about the position of foreign 
eapital in thb cOWltry. I will have to 
releT to certain agrl"ements later on, 
by which we have taken loans also. 
and with that, I would finish. An 
analysis of foreign capital in our 
eountry reveala that from tllS3 to 
1t57, India has received forelen 
capital te' the tune of RlI. 144 crores 
against an outflow of Rs, 114 crores 
as profits. The net inftow. therefOre, 
wa. only lis. 30 crorel, that ill, RlI. 14 
"rore" 1_ than the profits tak"" Ottt 
in the same period by the foreign 
capital employed in this collntry. It 
me'", that during the oecond Plan 
year. also, foreign capital has been 
fattening itself· by .• uchlng the very 
.marrow of .out boa",· inoureronoQly. 
,The Finance Minister·hIIa 'done Do1htn, 
rtO. (·hcek· ie· The octopus' grip of 
foreign flnns MtilJ siiAes our' economy. 
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I'or example, the ifte8t bulleu. 

pulibshed by the Reserve Bank eivee 
ua WIlle idea of the ~  ill the field 
Dr elQ)Orts. In 1958, in the matter ot 
all-India exports, the foreign cont-
",Ued IlrIn. accoUllte4 tor 3 ~ per 
cent. In 19&7, it was 28'5 per cent and 
ill ~ 8 it was 29'0 per cent. In im-
PQrts alsQ, th0Ulh.e have necea-
sarily to impose a very severe cut on 
our imports, even then, in 1956, the 
foreign firms accounted tor 26'7 per 
cent while in 1958 the con trol of 
,';reign IIrm. over imports amountecl 
to 32'8 per cent. These are not ml( 
figures. Therefore, the toreign com-
panies are alloweq to continue the 
same loot. For instance, Burmah-Shell 
had a profit in 1\151 of Rs,4i\6'5 crares, 
i.e. 55 per cent. of the capital invest-
ed in our country. In 1957, the profit 
was Ri. 31'62 crores. Stanvac-in 1951, 
it was 21'6 per cent. of the capital 
invested and in 1957, it was 21'41 per 
cent. Caltex-in 1951 it was 44'6 per 
cent. and in 1957, 48' \ per cent. What 
has the Finance Minister done about 
it? 

This takes me to the que8tion of 
certain loans about which a whole 
para is devoted in the hon. Minister's 
speech. Time and again, right from 
the Prime Minister to file Parllamen-
tary Secretary, we hear assurances 
that no loan with any strings will be 
accepted by this Government. I want 
to examine this position trom the 
IIgreements which I have before me. 
AlI the agreements which we have 
entered into since 19112 are here be-
fore me, but I will confine myself 
to giving a tew quotations trom some 
ot them. We have eot agreements 
with thl! United States an!! several 
other countries. These agreements 
fall il)to two Plltterns.One pattern ill 
J>ypilled by the agreement tor loan 
with tl)e United States agenclea, whe-
ther ~  Import and Export Bank, 

~  . Bant Qr any_ ~  

~  and the other b, II credIt 
~ ~ l~  h4s ~  ,tv",. Ii'1 

rountrtee l1h the . ~ lYnlon. I 
ibaUDGt P .. ~~ ~~I  lI~  ~ 

~ ~ 4  
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latter; I will only read a few obJerva-
lions trom what an American author 
has said about them. 

In the various agreements with the 
United Sta·tes agencies, we have been 
told that the Government will never 
accept any agreement with any 
Itring •. Here is an agreement between 
the President' of the Republic of 
India and the Development LoUl 
Fund, for a public sector project. 1D 
leotion 2.03 (a), there is a condit.iOD 
•• yine: 

"Goods will be IInanced under 
this Loan Agreement, in accor-
dance with section 2.02, only 
where the goods are purchased 
from sources (other than India or 
any of its territories) specified in 
Code 99 of the ICA Geographic 
Code Book as in effeci at the 
tjme the goods are firmly orderd 
or otherwise contracted for. The 
tenn 'source' as used in the pre-
ceding sentence shaH mean the 
country or area from which the 
goods are shipped to India ..... 

I made all efforts to find out what 
this Code 99 of the Geographic Code 
Book is. Unfortunately it appears not 
even the Finance Ministry has gQt • 
copy of this Geographic Code Book. 
That was the information given to our 
Ubrary. Further down, there is 
another condition: 

"Reimbursement under this 
Loan Agreement will not be made 
tor expenditure to finance goods 
or the transportation ~  

which are' shipped to India by 
any transportation medium 
oJVned, operateq or under tl!e 
contr91 of a countrY not 
specified in Code 911 of the 
International Cooperation AdJpin-
8~  Geographic C9de ~ 
as In eITect at tlie lime' of IIhlp-
Juent." 

.. 1 Informl!tion Is .this Code" ~ 
ttll1 Geograpl),e Code Book dellnes Ul 
~~  ~I  con.lsls of the Unit&!! 
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States and the neighbouring countries. 
In any event, We are not allowed 
under this agreement to innte global 
tenders to place our orders. Durin, 
that time when the agreement was 
being negotiated, there was a very 
strong criticism even in India's capi. 
talist Press. They said prices in the 
United States for our requirements 
showed an increase of 20 to 60 per 
cent over the prices quoted by other 
""untries. Yet, by certain Iimitatiolll 
pr(>scribed in this agreement, it was 
not possible for India to take advant-
age of the Joan and go to any other 
country on the basis of a global 
lender. 

The is a condition in another agree-
ment which is even more funny. 
This loan agreement for 20 mimon 
dollars for Orissa Iron Ore Project 
_ys: 

"India agrees that local cur-
rency received by the United 
States, under Paragraphs 4, 5 aftd 
6 above, may be used by the 
United States for any expendi-
tUres of or payments by the United 
States in India or its territories." 

Are we loing to have loans like 
this and lIive ~ right to the United 
States to employ those lunds in tm. 
country even to the detriment of our 
own Government? Where is it pre-
vented? It is open for thOSe ftmdl 
which they get as Indian rupees in 
India to be utilised for subversive 
activities, as they have been doin, 
in other countries, as We know. 

There is another all'eement between 
tile i:xpon aftd Import Bank and our 
worthy Presldenl There is a promr.-
aory note by the Indian President 
which requires sPecial study. Here is 
a condition In Article VIU of the 
Export and JJnport Bank Joan ~ 
-ya: 

"So lOll, aa the notes to BxIm-
bank remain outstandlnir, Indta 
will furnish to Eximbank such re-
pOns and information relating to 
the projri"am referred to in Artt-
cIe I hereof as l!lxirItbenk m.,y 
nfU!:lnably JeqUtd.-

80, m case 'lte wallt • 10m. .e mast 
'tfr;ve the ExpOtt-llrijlort Benl:, wiIfI!b 
*' a private atetlcy, regular reports ai 
811. wilen they •• k. We Ilne ~ 
P.d such humiliating condition. fftr 
these loans. 

Then there is another agreement 
which provides aD even more inter ... '-
ing condition, to which Government 
bave succumbed. This is a loan 
agl"eetnenl for the private sector, and 
our President has guaranteed that the 
private sector will pay. The allree-
ment says: 

"The books and recorda shalI be 
maintained untll the expiration of 
three year. after the final dls-
bunement bas been made· by the 
DLF under this Loan Agreement. 
India shall assure that the DLF 
shall haVe the nlht at all reason-
able times to examine such boob 
and records and all other attach-
menb", 

Mark tbe words "sucb books and re-
cords and all other attachments" 

"correspondence, memoranda 
and other records-involving 1raD-
oactions ~ ll to UUs Acree-
menl India shall, until Decem-
ber 31, IIlG2, or such otlre.r date 
as shall be ~ to by the DLF, 
furnish to the DLF every three 
mon ths a report, iii sucb form .. 
the DLF may requ.",t, describ-
m, the utillJatiOn or goods ftn-
~  under thfs X-n ~  

and shaU f'IImDb to ttie nt.t such 
additional information .. it shaD 
reasollBbIy rectuest relating to the 
utiHzat'ion of such eoods." 

Thio would mean that even if &bere 
i. a Cabinet note in a lIe, if later 011 
we are to accept a loan It is open to 
the Americian 8fen& who camea h_ 
aa the .... nt of ExIm Baak, or DLP 
lund, to see those documents, and the 
bon. Ji:inlater know. tIWt lauell mora 
than I do. 

..... ...-.... :  8 '1t ~ ........ 
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. IIIIrI 'V.P. N»,r: UJOu wmt to 
interrupt me, you ,can Interrupt In 
sucb a way that I can bear. I uow: 
that points like this would be irkaome 
to ,you.. 

Sbrl Morarjl Desai: Notbing is irk-
.ome to me. 

Sbri V. P. Nayar: I know that well 
Even otherwiae yoll are irksome. 

Sbri Moradi Desai: You are &how-
ing your temper wbereas I am not. 

Mr. Chairman: Let there be no 
eros. talk like this. 

Sbri V. P. Nayar: In the cue of 
certain other loans the conditions are 
even worse. We have no freedom to 
invite global tenders and take advan-
tage of the lowes! prices . .Most of the 
U.S. agrcements have a co'uiition that 
:it per cent of the goods at least should 
be carried in ships re&istered In U.S.A. 
The en tire marine insurance sbould 
be with companies which operate 
within the limits of United States. 
And in almost every agreement thare 
is also th..ls condition that the project, 
if it Is not completely approved by the 
lender, then no money would be 
forthcoming. Under such conditions 
which. as I said. are humiliatin& to 
our nation, which no self-respecting 
nation would acept. even if it is given 
as a, ",ant, let alone the question of 
lean. our hon . Minister has gone 
about ...... : . . 

Shrl Itall'hnnatb Singh: Transport 
b v sea is governed by Ihe in lema-
li'onal conven.tion of 50-SO ratio. 

Shri V. P. Nayar: i will come to 
that 60:50 later on. I have here the 
loan agreements of Czechoslovakia, 
West Germany, Yugoslovia and the 
Soviet Union. Would the hon. Mem-
tier take time to read them and point 
out One instance where any ' of these 
countries have submitted themselves " 
to conditions whereby it is incumbent 
on them to pennit the lender, country 
to use their own ships to the extent of 
50 per cent? It is done oniy In U.S.A. 

Sbri ..... uath SlII&'h: In thOle 
cOuntries the tonnqe b very lJttle.· 

Soviet Russia has got tbe 16th place 
in the world. 

Shrl V. P. Nayar: Then there are 
loans under PL 460. We bave taken 
some money under that law. Though 
probably many people migbt not 
know, you know, Sir, that in the pre-
sent stage of agriculture in the United 
States of America the farm surplus 
amount to 4,500 crore dollars per 
year. The storage would cost them 
500 crore dollars. It is not an easy 
thing. 1100 crore dollars worth of 
wheat are in stock. The farm products 
themselves account for 4,500 crore 
dollnrs. Where will they dump them? 
They hit on the idea of dumping them 
in India at a fantastic price. taking a 
double fare for s'hipping and provid-
ing terrible restrictive conditions. 
Then they say: we are beneficent, we 
are here to help India get over the 
food crisis, and then pass on this 
wheat. 

Shrl B. R. Bhagat: I want to know 
what that fantastic price is. 

Sbri N&I'I Reddy (Anantapur): U 
you calculate the shipping expenses 
yOU will yourself find that our rate6 
in India are cheaper than those quoted 
by them. 

Shrl Raghunath Singh: May I aslt 
him ... 

Shrl V. P. Nayar: I can reply to all 
the points provided you ask them one 
by one. 

Sbri BarIsh ChaDdra Mathur: Can 
you name another country from where 
we can get it at a cheaper rste? 

Sbri V. P. Nayar: I will indicate 
when ..... . 

Shri UarlBb Chandra Mathur: . . ...• 
you are here. 

Slarl V. P. Nayar: Then there would 
have been no difficulty at all. 

Shri B. R. Bha&'at: The diJllculty 
is that nobody Invites him here. 

8hrI V. P. Nayar: The senior col-
league of ShrI Bimlat Ia quite capable 
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10 100II: after hlmaelf. HIs misplaled 
_thus1um .hould not disturb me 
whaIl I am on my lep. 

, Then I .. ant the House to realise 
that while presenting the bud&"t 
papers the hon. Finance Minister haa 
deliberately chosen to keep the taclll 
'from this HOUle and has also suggest-
oed certain things which we do not 
have in this country. We must take 
all these into consideration. The hon. 
'Finance Minister will be well-advised 
if he volunteers to quit office. 

Mr. Cba1nnaa: Shri M. p, Misra. 

Shri BaPanath Singh: Sir, my 
'.rup is standing since a ~  long 
'time. It is .tanding tor the last two 
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!lave called 8hri M.  P . Mishra. 
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Sbrl V. P . Nayar: Does the hon. 
Member know that by the time the 
wheat was to be traruported, Ameri-
can shipping Jines enhanced the 
freight rate by about 40 per cent? 

Shrl V. P. Nayar: At the eleventh 
hour.  I can give bim the figures. 
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Mr. CbaJrmaD: Swami Ramananda' 
Tirtha. Ten minutes. 

Swami Bamananda TIrtba (Aur-
angabad): Only ten minutes 1 

Sir, there are no violent jo1ts givea 
by the Finance Minister in his pro-
pclsals. This year's budget in fact 
marks the beginning of the Wrd Five 
Year Plan and therefore it is neces-
sary to scrutinise the proposal. as 
carefully as is possible. The Finance 
Minister is quite conscious of the 
burdens that the third Five Year 
Plan will entail and therefore he hu 
given us ""me ideas that may guide 
us in the formulal1ion and Implemen-
tation of the third Five Year Plan. 
He expects us to tighten our belts and 
be ready for offering more sacrillcea 
In order that we should be able to-
preserve and follow our democraUc· 
~l  and raise the standard of 
living of the common peop}e. 

" Having said all this, if we scrutinise 
itte proposals carefully, we canno! eo-
~  the feeling .. that the burden which 
fie.. upoo tile ,middle cJ!l" P:"ople -"d 
a.e-lower ~  of society hal n"* 



[Swami Ramananda Tirtha] 

been lightened and there is a feeling 
of joy and relief amongst those who 
.are able to invest capital. If that 
feeling is discernible, then there is 
much to complain about the taxation 
proposals. 

I am not an economist, much leas 
have I any capacity to understand the 
statistics. All the same, I can say 
this much, namely, that a budget 
wbich levies more burdens on tbose 
·who cannot alford to bear those bur-
dens on their shoulders is a bad 
budget. Therefore, only from this test, 
I am not prepared to welcome the 
taxation proposals, particularly in an 
indirect form. Afler all, the incidence 
of all taxation is on the poorer sec-
tions. Fortunately for us and for the 
Finance Minister, tbe international 
climate has improved. It has been in 
our favour and we are getting foreign 
aid in ample measure. Though there 
is somp trouble over the northern 
border;, that also, I am sure, is 
nearing solution. though it may take 
aometime to settle down. We need 
·not be afraid of any big upheaval on 
the international scene. So, whatever 
we plan is sure to be implemented and 
there need not be any apprehension 
of a war breaking out. Therefore, I 
'expected that the burden on the 
common man and the middle-class 
people would be lessened, but I am 
quite disappointed. 

I want to put one straight question 
to the Finance Minister. We have 
'been talking of corruption and all 
that; I willeome to it during the laM 
two minutes at my disposal. But I 
ask, is there any mechanism in the 
·conception of your finances where the 
prices can be reasonably stablliledf 
80 far we have failed. The ~ 
income group people are the hardIift 
hit. Every time there is an upWarCI 
trend in the prices, there is bound to 
lw ~ ~  for ~ 9~  ~~ 
.omeho", .or otber iJ;> 9 ~~  l ~  ~9 
'l9uare ~ l  cO\lld I;>e l ~  ~ 
~~ ~~  ~ .9'¥' . ~~ .,!; 
'  .. I l ~ ~ ~ ~ 

Jlud"et--GeT.ICtlil 
~  

level, we have been addlng to th. 
dishOnesty and corruption amoniit 
tbtt people. Let us undel'1ltand tbiI 
pbenomenon. While we are talklric 
of corruption and we have no control 
over the prices, we are demoralislal 
or degrading the moral calibre of ~ 
people. So, everything that is possi-
ble should be done to stabilise the 
price. and have them fixed at ~ 
level. 

Two points more and I bave ftnisil-
ed. In our enthusiam for havinl • 
small-savings drive as a successful 
enterprise, we bave received com-
plaints about coercion. Some element 
of imposition is there. I am speak.in, 
with all responsibility. 

The Minister of Revenae and Civil 
Expenditure (Dr. B. Gopala Be4dT): 
It is persuasion. 

Swami Ramanand. TIrtha: Forcible 
persuasion, if you may call it. t 
request the FInance Minister and th. 
Prime Minister to issue, not inatruc-
tions, but whatever that administra-
tive term may be, to the heads of the 
State Governments just to see that 11). 
administrative machinery is mono 
human in securing the small savings. 
The grievances are true and they have 
to be redressed. 

I come to the last point about talk 
of corruption. I would not deal with 
it at length, but it Is no use shlrkina 
the responsibility. If it is there, it 
bas to be squarely faced, and no 
legal technicalities should stane! In tfIe 
way because, after aU, it I. a quwU\IIl 
of faith and confidence of the ~  
If we lose the faith of the people tl>iB 
democracy has no future in this COUD-
trY .. I do not know what the consutu-
tionali.1I hav, to sq. There _ 
differences of opjnion-Shri Muns.hi 
.ays something and Others give 101M 
other view. What· J feel Is: If .. trl-
~ ¥ nQt ~l  1InA out ~ 

oiber way by which .. legal eonaUtu-
tionill w.ctloob gI-ren to'the iitMiift 
an4 .th_.\a 'an' l~  ~ ~ 

~~~~~ .. ", 
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people. That is the sensible thlng. 
If you do not create that confidence 
the hundreds of thousands of devices 
that you are going to have are not 
going to have any e1!ect. Let this 
Government and the Prime Mlniater 
who has his hand 011 the pulse of the 
people realise it before it is too late. 
It is not a question of an Individual, 
it Is not a question of a few penollB 
when the country feels so stron,ly 
that there is somethine very seriously 

wrong. Let us remove that feeling. 
If in doing so we have to put to risk 
some good people also, well, it is 
Inevitable under the circumstances. 

17 hn. 

The Lok Sabha. then ad;oumed till 
Eleven of the Clock on Wedne.dal/, 
March, 9, 1060/Phaiguna 10, 1881 
(Saka) . 




